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Madras Foodgrain Dealers i.<«i— »««f 
Order

*1187. Shri Keshava: Will the Minis­
ter of Food and Agriculture be pleas­
ed to state:

(a) whether it is a fact that the 
Madras Government have extended 
the scope of the Madras Foodgrain 
Dealers Licensing Order in consulta­
tion with the Central Government;

(b) I f  so, the extent to which its 
scope has been expanded; and

(c) the reasons for which Govern 
ment have taken this action?

The Depnty Minister of Food and 
Agriculture (Shri A. M. Thomas): (a)
and (b). Originally, the Madras Food- 
grains Dealers’ Licensing Order, 1958, 
was applied to the dealers of Madras 
State only. The State Government, 
acting under their own powers, enforc­
ed the Licensing Order with effect 
from the 1st April, 1959, also in the 
case of persons from outside the State 
who purchase in Madras State any 
of the foodgrains mentioned in Sche­
dule I to the Order for the purpose 
of transport to their State. Presum­
ably, the Hon’ble member has in 
mind this extension of the scope of 
the Madras Foodgrains Dealers’ 
Licensing Order.

(c) As there is free movement of 
rice from one State to another in the 
Southern Rice Zone and as the opera­
tions tn Madras State of unlicensed 
dealers of other States resulted in 
numerous malpractices, the State 
Government decided, with a view to 
tightening the licensing control, that 
persons from outside the State who 
purchase in Madras State any of the 
foodgrains mentioned in Schedule I to 
the Licensing Order tor the purpose 
of transport to their State will also 
have to take out licences under the 
Madras Foodgrains Dealers’ Licensing 
Order.

Shri Kesfeava: May I know how far 
this order affects the export by licens­
ed dealers beyond the zone?

Shri A. M. Thomas: It does not
affect the movement at all. It is there 
for statistical purposes so that the 
Madias Government might know the 
exact quantity of foodgrains moved 
from that State to another State. It 
might also facilitate the Madras Gov­
ernments’ levy on traders and millers 
in the State.

Shri Tangamanl: May I know how 
the Madras Foodgrain Dealers Licens­
ing Order is being utilized for the 
purpose of the levy order, that is, 
collecting foodgrains from the millers?

Shri A. M. Thomas: There is 50 per 
cent levy on the millers and 25 per 
cent on the traders.

Shri Harlsh Chandra Matbnr: What 
is the experience of the fork in g  of 
this order? Is it proposed to introduce 
it in other States also?

Shri A. M. Thom as: In other States 
also, there is the Licensing Control 
Order, that is to license wholesale 
traders and also millers, so that it is 
not a new thing as far as the Madras 
State is concerned.

Water Supply in Delhi
•1188. Pandit D. N. Tiwary: Will 

the Minister of Irrigation and Power 
be pleased to state:

(a) whether any survey has been 
made of the water requirements of

' Delhi as decided by the Delhi 
Advisory Council in February last; 
and

(b) if so, the quantum of require­
ments and steps taken to meet the 
same?

The Deputy Minister of Xrrlgatto» 
and Power (Shri Hath!) : (a) No. Sir.

(b) Does not arise.

Pandit D. N. Tiwary: May I know 
whether Government is aware that 
many times muddy waters come from 
the taps in several parts of Demi and
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whether any atep has been taken to 
remove that defect?

Shri Hath!: This is something diffe­
rent. We are not concerned with the 
water in the taps.

Shri BraJ Raj Singh: This should 
have been answered by the Health 
Minister.

Mr. Deputy-Speaker: Let us hear
and be clear about it.

Pandit D. N. Tiwary: May I know 
whether any step has been taken to 
augment water supply in Delhi, if this 
plan is not undertaken?

Shri Ha thi: I am talking of the
irrigation needs and the survey in the 
area and not water supply.

Mr. Deputy-Speaker: Water require­
ments of Delhi.

Shri Radha Raman: May I know
whether the Government is aware that 
irrigation in some of the villages of 
Delhi is greatly handicapped because 
of lack of proper release of water 
from the Punjab sources and whether 
fin view of this difficulty, there had 
been some negotiations or finalisation 
in order to get the villagers proper 
quantity of water in the proper season 
to enable their crops to grow?

Shri Hathi: Steps are taken in con­
sultation with the Punjab Govern­
ment to remove the difficulties.

Pandit D. N. Tiwary: On a point of 
order, Sir, my question was about 
supply of water in Delhi: not for 
irrigation but for drinking purposes.

Mr. Deputy-Speaker: I am sorry, it 
was put to the Irrigation Minister. He 
can bring in only irrigation. The 
Health Minister could perhaps give 
some figures about drinking water. 
Now we cannot jump over to the 
Health Ministry at this time. Next 
question.

tor
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Mr. Deputy-Speaker: Whether the 
Centre can send a man to Himachal 
Pradesh?

Shri Karmarkar: If they ask for
that, we shall circularise the various 
States. We shall not take any action 
on our own.
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8M  b a a n k v : It it a question 
with regard to a botanist: not people 
vened In Ayurveda They have not 
been able to secure a botanist May 
be one with similar qualifications I 
shall have it looked into

•ft f f *  WT ^  5TPT
f a f r c t f  f r z x 3 tfta fa ift 

t t  ?Wt, jtt *wr®rr 
v r tw rW t *ft |P w  vft 5W

^  iw r w r c  ^  « ifa r  
■3^% f  fc»r « r ^ r  arrM 1

Shri Achar: May I know whether 
any advertisements are published in 
the papers calling for applications* 

Shri Karmarkar: That would be for 
the Himachal Pradesh Government

Shri Harish Chandra Mathur: We
have got a National Botanical Labora­
tory at Lucknow Do 1 understand 
that even that Institution cannot make 
the services of a botanist available for 
such a purpose*

Shri Karmarkar: I think, Sir, that 
is a suggestion I shall pass it on 
As I said, I shall have it looked into 
I shall pass on this suggestion also

qw • *rmhr aft,
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Shri Kaanarkar: This is an Ayur­
vedic Research Centre with particular 
refeience to the manufacture of 
Ayurvedic drugs Therefore, the 
botanist comes into the picture They 
have already tried their best to secure 
one As I said, I shall remind them 
I shall also refer to the Lucknow 
Botanical Gardens and I shall ask 
them to do their best to secure the 
services of a botanist

Naval Training School, Ratnagiri
*1190. Shri Anar: Will the Minu­

ter of Transport and Communications
be pleased to state

(a) whether it is a fact that Bombay 
Government have suggested to Cen­
tral Government to establish a Naval 
Training School in Ratnagiri District; 
and

(b) if so, the decision taken by the 
Government m the matter*

The Minister of State In the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) Yes, Sir

(b) The matter is under considera­
tion

Shri Assar: May I know if any site 
has been selected for the training 
centre*

Shri Raj Bahadur: At a discussion, 
a suggestion was thrown out that King 
Thibu’s palace at Ratnagiri may be 
made available for the purpose 
Later on, the then Minister of Trans­
port and Communication, Shn S K 
Patil, wrote to the Chief Minister to 
make it available free

Shri Assar: May I know when the 
school will start functioning*

Shri Raj Bahadur: I understand
that the Government of Bombay have 
now consented Certain other factors 
will have to be taken into considera­
tion and examined before we take a 
final decision

Shri Joachim Alva: While consider­
ing this proposal, will the Government 
give attention to the legitimate needs
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of Kharwar where than an  a Urge 
number of fishermen?

Shri BaJ Bahadar: As a matter of 
fact, the legitimate needs of Saura- 
■htra, Cutch, Kathiawar and the entire 
Konkan coast will have to be taken 
note of and the school located at a 
suitable place

Shri Aaaar: May I know how many 
cadets will be admitted and what will 
be their educational qualifications?

Shrt BaJ Bahadur: According to the 
present system, 40 boys are admitted 
every month for this training.
Damage to Ballway Property due to 

Stone la Delhi

Minister of Ballways be pleased to 
state: g

(a) whether on the 28th June, 1989 
a storm with a speed of fifty miles 
per hour caused any damage to Rail­
way properties m Delhi;

(b) if so, what was the nature and 
cost of damage, and

(c) whether as a result thereof 
Railway traffic to and from Delhi was 
completely dislocated?

The Deputy Minister of Ballways 
(Shri S. V. Baaaswamy): (a) Yes, 
Sir.

(b) A large number of trees along 
the track were uprooted and one of 
them fell on the track, causing 
obstruction to traffic

12 telegraph posts of P & T 
Department were also damaged there­
by affecting Control and Block wires 
used for the circuits in the area

The down loop starter signals at 
Delhi-Shahdara and Sahibabad were 
also bent

The cost of damage to Railway pro­
perty was about Rs 450

(c) Due to failure of communica­
tions between Delhi and Delhi* 
Shahdara, Railway traffic was com­
pletely stopped from 14 26 hours to

U'28 hours on 26th June, 1959. Sub- 
gjpient trains had to be piloted until 
«n n a l working was resumed at 
2g 10 hours on 27th June, 1959

^hri Badha Baman: May I know
wjjiether the Government department 
Ih charge of advance information, that 
^ the Meteorological department had 

•en any warning that such a storm 
^ s  coming and in case any warning 
wg>s given, whether the Government 
jjaid taken any precaution in the rainy 
setison to avoid damage to property9

pbri S. V. Bamaswamy: The Rail- 
wgiy received no information The 
y^ial precautions in the monsoon are
talcen

Shri Badha Baman: May I know
long this storm continued and 

wpether it also affected a very large 
n|̂ mber of passengers who were made 
t0 wait on the bridge for more than 

hours or four hours
Shri S. V. Bamaswamy: For more 

^ftn five hours, there was only one 
g^in There was detention of 60 trains 
ltl all It could not be helped As 
a matter of fact, within 10 minutes, 

contacted the P & T to start a 
u^e They could not Therefore, we 
hO* to l8y our own cables and take 
charge of the controls

Delhi-Kolu Air Service 

+
f  Shri Hem BaJ:

•1192J  Shri Ajlt Singh Sarhadi: 
I^Shri Bam Krishaa Gupta:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether the Punjab Govern­
ment have requested the Central 
government to run an Air Service^ 
fgfim Delhi to Kulu via Chandigarh;'
ajid

(b) if so, the action taken thereon9

The Deputy Minister of Civil Avia- 
(Shri Ahmed Mohiaddln): (a)
(b) The Punjab Government 

h£ve accepted the proposal of the 
Indian Airlines Corporation to run an
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Air Service between Delhi and Kulu 
via Chandigarh on fhe basis that the 
Punjab Government would meet the 
deficit m the operation of such a 
service The Corporation intend to 
operate the Service as soon as certain 
improvements being earned out to the 
airstrip at Bhuntar are completed

Shri Hem Raj: May I know by
what date it will be started7

Shri Mohinddln: I cannot lay down 
a date There are certain improve­
ments to be carried out at the land­
ing place in that area, and we are 
taking steps to finish the improve­
ments as early as possible

Shri Hem Raj: May I know whe­
ther this service will be started by 
the time the Dusserah Fair takes place 
there?

Shri Mohinddln: I have said, Sir, 
that it is not possible to indicate any 
timL for the starting of the service 
We will expedite it

^  W  h  VTT OPT
% WT* 3TT% *t sfaifT 

fWt ITT 1 % «JT
«ftr  *n*n«f w  *r%*n ?
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’
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Shri Hem Raj: My question is some­
thing else In view of the fact that 
the Spiti Valley is cut oil for nine 
months and the working season is only 
foi three months, I wanted to know 
whethei the Punjab Government has 
requested the Central Government for 
extending the service up to Spiti for 
carrying materials for building roads?

Shri Mohinddln: No, that request ia
not there The proposed scrvice is 
only up to Bhuntar.

Chandbali P o rt

*1193. Shri Sanganna: Will the 
Minister of Transport and Communi­
cations be pleased to refer to the reply 
given to Unstarred Question No 4132 
on the 6th May, 1959 regarding 
Chandbali Port and state*

(a) whether any decision has since 
been taken regarding export of rice 
from Chandbali Port, and

(b) if so, with what results*

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) The matter
is still under consideration

(b) Does not arise

Shri Sanganna: In reply to the
question on the previous occasion the 
hon Minister Was pleased to state that 
an officer of the Transport Ministry 
had been deputed to make a survey 
of the r vers of Dharma and Baitomi 
and the officer m return has ipade a 
report which has been sent to the 
Government of Orissa for its opinion 
May I know whether the opinion of 
the Government of Orissa has been 
receivedT

Shri Raj Bahadur: Since then the 
matter has been under discussion with 
the State Government to find out 
some via media to cover the difference 
in cost of transport by the sea route
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u  compared to the road route, and 
that is still under consideration.

Shri Sanganaa: Are the Govern­
ment aware that if rice is sent from 
the Chandbali Port it will be more 
economical than rice being sent by 
tram to West Bengal?

Shri Raj Bahadur: According to the 
figures that 1 have, 'transport charges 
by sea come to Rs 106 nP freighter, 
plus Rs 021 nP port charges, that is 
Rs 127 nP in all per maund, as com­
pared to the railway freight of 
Rs 0 53 nP per maund The difference 
of Rs 0 53 nP plus port charges per 
maund has got to be made up

Shri Mahanty: This question has
been hanging fire since May last How 
long do Government propose to take 
to come to a decision on this matter?

Shri Raj Bahadur: The Food Minis­
try, I think very rightly, insisted that 
we should save in the cost of trans­
port so far as foodgrains are concern­
ed Therefore they have asked the 
State Governments to make good the 
difference between the cost of freight 
by rail and sea

Shri Panigrahi: May I know whe­
ther the hon Minister is aware that 
because of this delay in deciding this 
matter, large quantities of rice and 
paddy are being smuggled by traders 
through this Port also, which is a loss 
to the Government?

Shri Raj Bahadur: I am not aware 
of that, but it seems to be rather 
improbable because evidently the cost 
of transport by sea is higher than the 
cost of transport by road-cum-rail 
route, and even a smuggler will qot 
find it profitable or economical to do 
so Even so I take the information 
and I will pass it on to them

Shri Mahanty: What will be the 
average excess that the State Govern­
ment is being asked to bear?

Shri Baj Bahadur: I have just now 
indicated that the State Government 
have been asked to mafce good the 
difference of Rs 053 nP per maund, 
plus the port charges as wall

Shri Saagasuu: May I know whe­
ther Government will be pleased to 
lay on the Table of the House the 
survey report of the special officer who 
has been sent for the purpose?

Mr. Deputy-Speaker: He wants to
know whether the report will be laid 
on the Table of the House?

Shri Baj Bahadur: If that is desired. 
I will consider it

Train Accident at Gauhatl
*1194. Shri P. C. Borooah: Will the 

Minister of Railways be pleased to 
state

(a) whether it is a fact that a 
shuttle train carrying North Frontier 
Railway Employees from Gauhati to 
the Maligaon Railway Head Office was 
involved in an accident on the 1st 
August in the Gauhati Town Area; 
and

(b) if so, the causes of this mishap 
and the number of casualties’

The Deputy Minister of Railways 
(Shri S V. Ramaswamy): (a) Yes,
but it occurred on the U]an Bazar 
Ghat Siding near the Noonmati Level 
Crossing in the Gauhati Town Area 
while the staff shuttle was proceeding 
to Gauhati Railway station

(b) Hie facmg points not having 
been clamped and locked 23 persons 
were injured of whom, three received 
grievous injuries

Shri P. C. Borooah: May I know if 
any steps have been taken by the 
Government to avoid recurrence of 
such accidents?

Shri S. V. Ramaswamy: We have
taken every precaution against acci­
dents In spite of that sometimes they 
do happen

Shri P. C. Borooah: Is it a fact that 
the North-East Frontier Railway's 
main line passes through the" busiest 
and the most congested part of 
Gauhati City for which reason these 
accidents occur?

Shri S. V. Ramaswamy: So far as 
this is concerned, the running ot the
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trains on the main lines was not 
affected.

Shri V. C. Borooah: My question is 
not that I wanted to know whether 
it is a fact that this railway line 
passes through the busiest and the 
most congested area of the town, and 
there are no suitable overbridges also, 
and for that reason the accidents 
occur

Shri 8. V. Ramaswamy: My hon 
fnend may put a separate question 
for that

Shri Hem Baraa: May I know whe­
ther it is a fact that only a single 
bogie was involved in this accident 
and it was because it was not properly 
cl&mped, if to, what &re pro­
posed to be taken to see that this 
tram which moves at a snail’s pace is 
not involved m accidents of this sort9

Shri S. V. Ramaswamy: The
eleventh coach of this tram got de­
railed, and the enquiry disclosed that 
the pilot-man was responsible, and 
action is being taken agamst him

Shri P. C. Borooah: May I know 
whether Government has received 
any proposal to shift the railway line 
to the outskirts of Gauhati town, that 
is from Kamakshya to Narengi near 
the site of the refinery9

Shri S. V Ramaswamy: I require 
notice for that question

The Minister of Railways (Shri 
JarJivan Ram): Sir, may I add here 
that the accident has nothing to do 
with the congested locality of the 
town and therefore it has no relation 
with that There is no proposal at 
present to shift the railway line from 
its present place

+
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ghri Harish Chandra Mathur: May
I Know how this proposal originated 
and what is the nature of the research 
th*t is proposed to be conducted?
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Shri AL V. KfWiMWt: This is our 
central locust organisation. That is 
the headquarters almost for this locust 
warning organisation, and we had 
almost acquired a three-and-a-half 
acre plot and we were about to con­
struct the building when the Rajasthan 
Government wanted the site for build­
ing a medical college. So we had to 
surrender to their request and we are 
now getting a new site.

Shri Hartah Chandra Mathur: My
question was different. I wanted to 
know how this proposal has originated 
and what is the nature of the re­
search, so far as locust is concerned, 
that is proposed to be conducted 
there?

Shri M. V. Krishnappa: As I said, 
we have a central locust warning 
organisation, and the headquarters 
will be at Bikaner, and it will conduct 
experiments about locusts, locust

■ warning, and the various varieties of 
locusts, insecticides and other things 
connected with locusts.

Shri Kami Singhji: Has any final 
decision been taken about the location 
of the new laboratory? Will it be at 
Bikaner?

Shri M. V. Krishnappa: Yes, Sir, it 
will be at Bikaner, and the site will 
be near the old site.

Shri Hartah Chandra Mathur: I
understand that we have an organisa- 

t tion which has its headquarters there. 
My question was what Jype of 
research is going to be conducted and 
whether you have been able to pro­
cure the necessary staff for that 
research.

Shri M. V. Krishnappa: Certainly, 
as I have stated, we will be conduct­
ing research in locusts, insecticides, 
various types of locusts, how to kill 
them and how to combat all the 
locusts successfully. We have enough 
of entomologists in this country and 
we are trying to procure them.

Mr. Depnty-Speaker: Now, Ques­
tion No. 1196. Shri Jangde.

Shri IngdK  I put the question.

Dr. r . Snhbarayaa: As I am not
conversant with Hindi, I shall read 

< out the reply in English, and my hon. 
colleague the Minister of State in the 
Ministry of Transport and Communi­
cations will read it out in Hindi, if 
the hob. Member wants it.

*  WNJN
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The Minister of Transport and 
Communications (Dr. P. Snhbarayan):
(a) Schemes for the conversion of the 
two exchanges to automatic working 
had been under consideration for the 
last two years. They have since been 
sanctioned.

(b) More than two years are 
required to complete automatic 
exchange schemes where new build­
ings are involved, as time has to be 
allowed for planning, detailed design, 
sanction, acquisition of land, building 
construction by C.P.W.D.

(c) 819 and 928 respectively as on 
1st September, 1999.
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&r wnrt *  fnrf«r *ft vt*
ctstRrt Stftastortar ĵftaRT 

wrt «rr

WT^TOnĵ t I

(»r) ? far^rr, u u  av w r  
« U  ^  i

IT* TWf JWJ Rif • (J? wm  ?T
5t WTT arvPT uft ’  Why this waste 
of Lbour
Shri lan^lAv l& it. wrt. a fact tba.t 

the Estimates Committee had suggest, 
ed an optimum number of telephones 
beyond which the manual exchanges 
must be converted into automatic ones, 
and if so, what is the reaction of 
Government thereto’

Dr. P. Subbarayan: The difficulty 
is* that thousand telephones are 
required for putting up an automatic 
exchange, but because of the import­
ance of Gwalior, we are putting up 
an automatic exchange there, even 
though the number is not yet a 
thousand, we try to do the best we 
can We shall do what we can because 
of the importance of Gwalior

Shri Jangde: Is it not a fact that 
the Estimates Committee had already 
complained that certain towns like 
Rajkot and Bhavanagar had to be con­
verted into automatic exchanges long 
before, but that had not yet been 
completed?

Dr. P. Snbbaraymn: I have already 
explained that it is not very easy to 
put up an automatic exchange; it takes 
about two years; and we try to do 
our best by Gwalior, in spite of the 
fact that the number has not reached 
a thousand. I do not know what the 
hon. Member exactly want*.

Shri Jangde: There was a lot of 
complaint regarding the telephone 
exchange at Bhopal, and during the 
last Budget Session also, many hon.

66oo

Members ***4 suggested frequently
Ujat Jie telephone system at Bhopal 
should be unproved May I knew 
wjjat has been done in this connec­
tion’

Or P. Subbarayan: The matter of 
Bhopa* is also under consideration.

«rr frm  ferns <jH»w

Z tU * "ft . *rr tu t
tp ft if f  *31* fTT * £ *  ft?

(* ) wt JTf | fa ^i arcnf 
^  *TT 5®$

^  *  fjpn

(«r)
% fa*  ^T# *  Tt*PT,

^  *sr %

^  ^  q r  f*RT >pt f e n  if tr  *«* 
v t

*rcr fa *1 •
(T) H5f fT, ?ft PT *  WT

(*) izsn  <rr ihft 
^  *Ft TtV* % fa*T WT
m f t * *  t  ?

i n *  w n f t  (*ft <nf nwm  «rt) :
(v )  w  % s t
^  ’fmrv *  *, ^

<FIZV *TT i*lid I s ii W R T * 
<rmr i 3*!*^ ^firv anrrtRft 
fNVvf Ŵl fVwt

*rarr i
{*) aft ^  i fcfiR **t* fT»n 

tnp flfsret
^ g Trf***PT«TT*rraT«rrtfk3tfF wk 

s f r j * * '
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(*r) (*)
ww w  ***?«* ft tfSrtf ^
«jwfcw «rc tar*wr $ t ft  ftpr «
«FWTW «flT w flw  ^ r* ff(D i» d p lin c  
and  Appeal R u le  ) V w t o  
WTfclftffllT I

Shri Mahaaty: On a point of order 
The hon Minister has just replied in 
Hindi Let him reply in a Hindi 
which is understandable It is not 
doing any service to Hindi or to the 
House to talk something which is 
abracadabra.

Mr. Deputy-Speaker: Most of the 
Members have understood it

Shri Vajpayee: It is not Raghu
Vir's Hindi, it is Government of India 
HindL

Mr. Depnty-Speaker: The hon. 
Minister might reply m English also.

Shri Shahnawas Khan: (a) Two 
sainiks of the Railway Protection 
Force dressed in plain clothes were 
challenged by the Ticket Collector on 
duty at the mam gate of Bareilly 
Railway station One of them forced 
his way out, while the other was 
detained

(b) No But a Sub-Inspector of the 
Railway Protection Force, along with 
five or six Saimks, came to the station 
and there were heated alterations 
between him and the station staff

(c) and (d) As a result of the 
preliminary enquiries, the Sub- 
Inspector and the two Sainiks have 
been placed under suspension and 
further action against them, under the 
Discipline and Appeal Rules, is in 
progress

Shri Vajpayee: May I know what 
action has been taken by the Railway 
Administration to check the repetition 
of such incidents, and whether any 
steps have been taken to provide lor 
the security of the railway officials?

Shri Shahnawas Khan: As I have
stated already, they have been'placed 
under suspension, and the inquiries 
are proceeding

Mr. Depo’y-Speaker: The hon Mem­
ber wants to know whether any other 
measures have been taken to check 
the repetition of such incidents

Shri Shahnawax Khan: I hope the 
action that we have taken will act as 
a deterrent; and if there is any repeti­
tion, we shall repeat the action taken

Shri Tyagi: I only want to have a 
clarification May I know whether 
the word ‘Sainik’ used here means a 
military man or it means some other 
class of servants9

Shri Shahnawas Khan: They are 
Sainiks of the Railway Protection 
Force

Shri Tyagi: ‘Sainik’ is a word which 
is used for the soldier m the Army 
I want to know whether the word 
used here refers to Army people or 
other Sainiks

Shri Shahnawax Khan: They are 
Railway Protection Force Sainiks

Sardar Iqbal ‘ Singh: May I know 
whether Government have received 
many complaints from Bareilly station 
that people in plain clothes detain 
passengers, search them and harass 
them and, if so, what action Govern­
ment has taken in the matter9

Shri Shahnawas Khan: We have 
received no complaints to that effect

•ft m t  armT
T̂traT $wrr fci#

aft 3TVIW
wrftwrr fc f t  «mrrisr

q m  wrprr tfwr

irfw ra *f
w  t  *91 fcrai ?ft *  ftf a*
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8tai I . H  B n n jx : May I know 
whether serious complaints have been 
received retarding the conduct of 
Railway Protection Force man, and if 
so, the remedy that has been sought 
to check such things?

Shri Shahnawai Khan: It is a very 
general question.

Mr. Deputy Speaker: Now, Shri 
Bhakt Darshan.

Shri S. M. Baaerjee: A Railway 
Protection Force man was found even 
molesting a woman. Since complaints 
have b^en received........

Mr. Deputy Speaker: We are con­
sidering what happened at Bareilly.

'wSnktosqs
or conduct of a particular Railway 
Protection Force man. We cannot do 
it in this question.

•ft vfrr : w r w  tott

n r?  f^nrer <t »r$ $ ft? ait fcr*
% fllWl W $ W  ^ W  nJ'T ST
n w  v w r w rr wtPp
* r  Ttf t o w *  1

vn^nw  nt : *ft
^5IT A r t #  3lTT|r  ̂ 1

Shri Hem Barua: In view of the 
fact that the Railway Board had issued 
specific orders to counteract the hooli­
ganism of the students, may I know 
whether the Railway Board has also 
issued specific orders to counteract 
the hooliganism of the Sainiks and 
others as well?

Mr. Depnty-Speaker: Those orders 
must be there already.

Shri Shahnawai Khan: I would like 
to contradict that insinuation. There 
is no hooliganism amongst the mem­
bers of the Railway Protection Force; 
they are a well-disciplined body. I 
would submit that even among the 
very well-disciplined forces in the 
world today we do have some cases 
of indiscipline; when we do have an 
217(Ai) LSD—2.

odd case of indiscipline, we deal with
it ftf»ly.

M D eputy Speaker: Next question.

SV*1 Hem Barua: May I twa1h> i  
humble submission?........

Mr. Deputy Speakers I have called 
the next question.

m w  vftvr
♦ t u t . wo Tl»r fag : 

«r t  *ftr •ft
f*rf ^  ftf :

"To  ^  ^  ^  *r*
*T ’ETRT *RW-

qrtfT ^  v fw r f  % #  fjpTTOT
srt<r •ft ^rcvrtf %
fnf*T ^

(*r) irftr $t, ift ^  g*nrrc % 
fa fl w t  &  f*wraT * t  |  ?

fcm if («ft ^ p f t ) :
(* )  1

(w ) a r r f t  7 fr« ^  
(sfPtf v n f i w )  fcfSrcrenfcr
I  '

IT* tW  J W  : f*8T IP l t
^  WRT %qfhT WTTR f«r*TTf[ w

ajT^ Ĝt $  ?
gpri Hathl: In fact, this natter has 

not come up before the Irrigation and 
p0tf er Ministry, but it has been taken 
Up in the Zonal Council where the 
representatives of the States meet and 
deci^e'

Df. Bam Snhhag Singh: How far
hat the development plan regarding 
pomiculture suffered due to the con- 
troversy between the two Govern- 
meo*,?
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Shri Hathl: The controversy is 
between the two Governments of 
Punjab and Himachal Pradesh

Dr. &UB Sabhaf Singh: My ques­
tion is whether the plan regarding 
the development of pisciculture m 
Gobind Sagar Lake has suffered due 
to this controversy If so, what is the 
extent to which it has suffered?

Shri Hathl: I have no idea as to 
whether the plan has suffered It is 
for the Punjab and Himachal Pradesh 
Governments to carry on with the 
plan I do not know

■ft w  r t *  # anrarcT 
wrjRTT f  fv  irir inrrr v v  It s t t t r t  gvr 
r t r  w a v  Pr"hT f t  a m  ^?t w i t  
^ a r n f t  $  7
Shut Hathl: As I said, the Irrigation 

n d  Power Ministry has not dealt with 
this question But we have informa­
tion in as much as the representatives 
of the Ministry attend the Zonal 
Council meetings This question is 
being handled by the Zonal Council

■wdar Iqbal Singh: May I know 
whether there is any proposal to 
transfer this whole area to the Punjab 
Government so that there may be no 
controversy or dispute’

Mr. Deputy Speaker: That is a 
bigger question

«WT S f p S T t f t  
aw TOW iPFftfe # TfT f t

fa  i«v r  * w
W  *nw jit JTT % fW  #QTT f  

WT ffTfK &nT
?

Mr. Depaty-Speaker: Next question. 
Dr Ran Subhag Singh.

it® xm  %  : mft 
sfto*  $  *s*r fa  lit fir
ww wft a m m tt  q v  w r

w m  iff fa  
^t sa'gftr w  fiwrT 

a r w ^ ^ ^ j n T ^ t % ? H n  «fr 
*arft fcr a n f r f r f t w v f t
>tfr *  irfW ifvit ¥t f w f  S S f 4hr 
«nf fa av iw t w  fNwzro ir ft  ir 
^  fam an* mfa w  ygr* 
^  & *rawr an ^  v

Shri Hathl: The Zonal Council is 
presided over by the Home Minis­
ter I thmk the representatives con* 
crened will try to baring about an 
amicable settlement as soon as possible

*rft*?ftar j r t ^ j t w ¥ r ?Rft 
fiWT *WT I im  t  f a  *jfa
vr% 5TRT % c5Trf?m
% *n*w in f "ft iftr i w  *w4*re #

*  f a *  * * * *  Pw t  f a  * jfa  

araw wjsr fftnr 
»r$ ft  wveft fTmvsr ^r
frw n :#  fa
fir w  f t *  % far* f
W9W f t  >1^3 'i W  TT*T ^ t

^ f t  fN far *T ffT T R  TT f*TT 

fT̂ F5I5T | ?

Shri Hathl: This view point might 
be placed before the Zonal Council 
That is the only thing I can say

Groundnut and Castor-Cake
*1200. Shri Bali Reddy: Will the 

Minister of Food and Agriculture be
pleased to state*

(a) the reasons for the high cost of 
groundnut cake and castor-cak* in 
the country, and

(b) the steps proposed to be taken 
to bring down the prices’

The Deputy Minister of AgrieoltaM 
(Shri M. V. Kriahnappe): (a) The high 
cost is due mainly to an increase la 
demand for these oilcakes
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(b) Steps have been f tk e o  and are 
being continued to rncrebe production 
of groundnut and ca«tor-seed in the 
country in order to augment produc­
tion of their oilcakes with a view to 
bring down the prices Exports of 
oilcakes are also regulated to check 
any abnormal rise m their prices

Sbri Ball fteddy: In view of the 
fact that large quantities of oilcakes 
are used as fertilisers, do the Govern­
ment propose to control their prices9

Sbri M. V. Krishnappa: In fact, the 
money earned out of the export of 
these oilcakes is earmarked for 
import of fertiliser*—ammonium sul­
phate, from other countries, in addi­
tion to the existing quota Ammonium 
sulphate has more fertiliser quality 
than groundnut cake

Shri Eacharanr What is the percent­
age of the total production of oilcake 
left for internal consumption9

Shri M. V. Krishnappa: 90 per cent 
is left for internal consumption and 
only 10 per cent has been allowed to 
be exported last year

Shri M. B. Thafcore: What was the 
total production of these oilcakes m 
the years 1958 and 19S99

Shri M. V. Krlshnappa- It was 28 6 
lakh tons m 1958-69 as against 24 3 
lakh tons m 1957-88

fegfa fa*  #
j  fc  aft # aft ftr

£ at t  ansRT 5 fc  5H*r- 
f^?-

W T ffeft % fa# WTCT f
^  m m

t  ?
aft fWWT :

qf is qxsfe Jnf^JrT jjtsft $

tjrosnfew fWt
I  i

Distribution of MUk Powder
+

•is a i fSbrl Daaaratha Deb:
\Sbri Bhakt Danhan:

Will the Minister of Health be 
pleased to state

(a) whether India has received milk 
powder from Church World Service— 
IN C —USA for distribution among 
the poor children in India,

(b) if so, who are the Agents 
authorised to distribute the same, and

(c) whether Government have any 
control and check over the distribu­
tion thereof9

The Minister of Health (Shri Kar- 
markar): (a) Yes

(b) The Representatives in India of 
the Church World Service, the National 
Christian Council, and the Director of 
the Committee on Relief and Gift 
Supplies, receive the nulk powder 
from their parent organisations under 
the Indo-US Agreement, 1951, and 
arrange for its distribution through 
the Indian Red Cross Society, various 
missionary bodies, social welfare insti­
tutions, etc, including school* and 
orphanages

(e) Under the terms of the Indo- 
U S Agreement, 1951, neither the 
Government of India nor the State 
Governments/local authorities can 
interfere with the plan of distribution 
of the gift supplies, including milk 
powder, received by the Receiving 
Agencies

Shri Daaaratha Deb: May I know 
whether any unport duty is being 
charged on the import of this milk 
powder?

Shri Karmarkar: No, Sir
Shri Daaaratha Deb: Are any other 

charitable organisations also allowed 
to import such milk powder Into 
India9
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Shri Karmaritar: I find that there 
are rame other sending agendas also

Shriuatt Rena Chakravartty: The
hon Minister has stated that this milk 
powder is distributed through various 
agents including missionaries and other 
social welfare organisations besides the 
Red Cross Are the names of the dis­
tributing agencies actually mentioned 
in the Indo-US Agreement of 1951’  
Who has set up or certified these 
agencies9

Shri Karmarkar: As I said, under 
the Agreement, we cannot interfere 
with their distribution

Shrimati Rena Chakravartty: My
point is that there are various social 
welfare institutions and missionary 
organisations besides the Red Cross 
that have been given charge of dis­
tributing this I would like to know 
who has set up or certified these 
agencies that are now distributing 
this milk powder

Shri Karmarkar: There is no ques 
tion of any certificate here

Shrimati Renu Chakravartty: Can
any organisation just go and get it9

Shri Karmarkar: They can just go 
to them and get it, if it is a deserving 
case.

Mr. Depnty-Speaker: The question 
Is whether there is some competent 
authority charged with this distribu­
tion

8hri Karmarkar: No, we are not at 
all authorised to interfere in any 
manner with the distribution

Shrimati Rena Chakravartty: What 
is the main agency which has finally 
set up the various other agencies for 
distribution9 Who receives it at this 
•end9

Shri Karmarkar: The Church World 
Service have their representative in 
India and he acts in collaboration 
with the Director of the Committee 
on Relief and Gift Supplies for distri­
bution of "the supplies xn India They 
have got their agents here

* o  feo fnpm - w r
HX I  ftp % TW ftrvnrif

f  fa** 'rrerc aft
% f*nrcrr $  3 $  wsf apnf 

maiTC *  iN r  orrcrr |  ?
Shri Karmarkar: So far as I remem­

ber, we have not received complaints

•ft mtr nft* w r
im  $ ft* $r w iw i 

t f t r  wStfaafar jrcnftrcr
I  f tr  ait #  w  5"T ^  

^wft^r Tfct «#tr t r k  *
^  'jrr ^ ftmm v tf 
vnhrn^t tf t arpft w t

if T tf  <3SI4T '*rr T$T
t  ?
Shri Karmarkar: Yes I am grateful 

to my hon friend who has corrected 
my earlier reply, because that parti­
cular matter had not passed through 
me I remember having read in the 
papers that we had formally request­
ed the various agencies not to sell
milk powder in that way That is a
fact

Shri Tangamani: May I know who 
is the representative m India of the 
Church World Service for receiving 
this milk powder which is sent from 
the U S A ? Where is their head­
quarters9

Shri Karmarkar: I have not got the
name with me now I shall pass it 
on to the hon Member

!J«ft W I  * <WT VOFTT
v t t f t *  v f t v f t  ’R i ’Tftnnft 
81 m ^ ’w«ft ^ t  ^  '3*W*T W
g f W *  wrtftrar $  ’
Shri Karmarkar. Some -of these 

missions there are, I think, subject to 
the laws of the country; freedom i{ 
given to anyone to convert anyone 
elaq to Us religion, but I have , not 
received complaints that they are
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abusing thii milk powder for that 
purpose

^  w t  *rR*frtr
^ f C  f t f R T  t t  $  

t* N t  'f t  tnrrfNr p f  %»rr £  
* n  *ffir a r *  T t f  f a r r a ? f  « jt ?  eft 

faraTT Tnfanft Tfft tt^  tt  
f r f lT  ^  | 9

•ft f V l lV l  WRT eftr % ^tf
fsiTnRT HT ^ll^n !Tt 'dfli «lR *T 3ft JB[ 
TT *TT% f  tp f̂ l

•ft STTCT «#tr JTT’Ftft ^  RTTfwr 
»rft » ^ tw  % ^ R T  TT^T £  fa
qft 5 * ^  ^ ° t  c r f T  xnm  ^  3 w r  
ftp?RT sfiiMd ttpt srm far ipwt

«w i»n  % it t t  w f h r  5  srraT
3fraT $  i f t r  f* R R T  srferercr $ * n f
ftm frift % sttt fa irer fa*iT srrar

I  ?

•ft TTHTTT i f t  TTff
t  « n r i  »r^t f  i

3 * f t  n f t r i *  « iiw  * r  ^tftH<r 
^ t  eft ^  t  f a  *r$ £ n f  T rcft s r k  
5 ^  fr « T H  ^  5 * r ft  t s 't t  t t  «t t  <tIt -  

t t  #  xttK w  eiTf *pt qfrsfo
{ t i  TT ^ft !|^t TT 9

Shri Karmarkar: One of the parts 
of the agreement that I have seen is 
that this should not be used for these 
purposes, particularly, and if any 
complaint is brought to our notice, I 
can assure the hon Member that we 
will go mto that

Mr. Depnty-Speaker: The Question 
Hour ia ovar.

12 hn.

Short None* Quzstxons
Indiana Arrested by Chinese Forces
S.N.Q. No. 12. Shri P. C. Borooah: 

Will the Prime Minister be pleased to
state

(a) whether it is a fact that Chinese 
forces have arrested 14 Indians 
belonging to Ladhak recently,

(b) if so, the action taken in the 
matter, and

(c) whether there is any wforxna- 
tipn about the whereabouts of the 
Head Lamas of Hemis and Phiang 
Monasteries of Ladhak7

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): (a) to (c) According to the 
information received from our Con­
sulate at Lhasa, five Indians are held 
in custody by the Chinese authorities 
in Lhasa It is not clear whether they 
come from Ladakh Our Consulate 
has protested to the Chinese authori­
ties about the arrest of these persons

We have also received some infor­
mation about fourteen Ladakhi Lamas 
being in custody m various prisons in 
Tibet But we have received no 
precise information about them We 
have approached the Chinese authori­
ties to permit Muslims from Kashmir 
as well as Ladakhi Lamas to contact 
our Consulate in Lhasa and to allow 
them to return to India if they so 
wish

Shri P. C. Borooah: May I know 
whether Government have any infor­
mation about the number of Indians 
returning to Ladakh by Lhasa just 
prior to the starting of the trouble in 
Tibet7 If so, what was the number 
and how many of them have been 
permitted to go back home?

Shri Jawaharlal Nehru: We have no 
definite information We have some 
reports about them I say we have no 
definite information because people 
used to go from Ladakh without any 
formal papers being taken from us— 
passports It is an old practice. Two
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types of Indians went there, the one 
were the Lamas and they went lor 
study there; the other were Ladakhi 
Muslims who used to go there lor 
trade According to our old practice 
nobody need get the papers and most 
of them did not So, we had no 
record Subsequently, when we tned 
to And out we were told that about 
400 Lamas from Ladakh were study­
ing in the various monasteries in 
Tibet and about 124 families of 
Kashmiris, that is Ladakhi Muslims, 
were there We have not verified 
these figures The Chinese authori­
ties have raised the point that these 
people are no longer Indian citizens if 
ever they were because many of the 
Kashmiris—Ladakhi Muslims—have 
been there for a long long time That 
is a matter on which we are confer­
ring with them

Shri f .  C. Borooab: Is it a fact that 
many of the Lamas and Indian traders 
while fleeing from Lhasa to Ladakh 
by the incoming route were machine- 
gunned by the Chinese forces9

Shri Jawaharlal Nehru: We have 
had no information about that

Shri Beat Barna: May I know 
whether these 14 Ladakhi Lamas who 
•re in custody of the Chinese autho­
rities in Lhasa are so because of mis­
taken identity’  If so, may I know 
whether Government have taken any 
steps to establish their identity so 
that they might be released’

Shri Jawaharlal Nehru: There is no 
question of mistaken identity It is a 
question of a person establishing his 
nationality, not identity Nationality 
is normally established by papers, 
passports etc Now, they have no 
papers and passports except such oral 
or other evidence they might give 
Immediately it becomes a little less 
definite although it might be estab­
lished. It depends upon the authori­
ties taking a strict view or a flexible 
view about it They have said quite 
definitely that they are Indian 
nationals from Kashmir It It true 
that in the past, sometimes to get over

preliminary difficulties they have 
signed papers which, probably, go 
against them because they got some 
things done quickly That comet up 
against them now

Dr. Ram Sobhag Singh: Have Gov­
ernment received any definite infor­
mation either through the Chinese 
authorities or through our own Con­
sulate in Lhasa about the charges 
under which these Lamas are being 
held up m Lhasa and elsewhere’

Shri Jawaharlal Nehru: What
charges! I do not know whom the 
hon Member is referring to I do not 
know who these persons are who it is 
alleged are m prison I have no 
definite information about them I 
cannot even definitely say whether 
they are there or not Complaints 
have reached us from their fnends or 
other people taking interest in them 
We are enquiring

But the other case is a general case 
of their nationality, and, at the pre­
sent moment, I do not suppose it is 
necessary to have a precise legal 
charge to put a person in prison

Shri Braj Raj Singh: The Prime 
Minister just now said that persons 
other than the 14 Lamas are held up 
there May I know what action the 
Government of India are taking to 
secure the release of these persons 
and whether any charge has been 
given to the Government of India 
under which they have been held up 
there’  May I also know whether we 
may expect that they shall be 
released’

Shri Jawaharlal Nehru: I said it is 
denied that they are Indian nationals

Shri Bra] Raj Stefh: I ask about 
the 5 persons except the Lamas

Shri Jawaharlal Nehru; We do not 
know I have not got the detailed 
facts about them

The Deputy Minister of External 
Affairs (Shrimatt I-akshml Mestoa):
Sir, the matter has been taken tip wtth 
the authorities but we have not heard
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from them. Of these 5 Indians, who 
are registered with our Consul General 
and the 3 others are not registered 
They are Mid In eustody by the 
Chinese authorities

Shri Vajpayee: In view of the fact 
that the MaeMahon line does not 
extend to Ladakh, may I know what 
steps are being taken to demarcate 
the border and to liberate the Indian 
territory that is now occupied by the 
Chinese’

Mr. Deputy-Speaker: That would be 
a different question

Shri Vajpayee: May I submit, the 
hon Prime Minister

Mr. Deputy-Speaker: Boundary can­
not be demarcated here in this ques­
tion which is only a question of certain 
persons being taken into custody 
Order, order It may be very import­
ant but it cannot be the subject- 
matter of a supplementary question 
here

Shri Vajpayee: If we give notice of 
an adjournment motion it is rejected 
on the ground that it is a continuing 
matter

Mr. Deputy-Speaker: All that is not 
relevant here

Shri Goray: Just new the Prune 
Minuter said that there are certain 
individuals about whose nationality 
there is some doubt bat there are 
others about whose nationality there 
is no doubt We have made repre­
sentations about these two categories 
of people and we have not, so far, 
heard anything from the Chinese 
authorities Is it to be taken that the 
Chinese Government will behave in 
this pattern always’

Mr. Depoty-Speaker: Who can say 
that?

Shri Cknr̂ y: What do we do’  We 
make representations about people 
about whose nationality we have no 
doubt. And we make rejpreaentatians 
■boat other people also and they do

not give us an answer What da we
do’

8hri Jawaharlal Nehjra; Well, it is 
rather difficult for me to answer not 
on my own behalf but on behalf of 
other people that is, the Chinese 
authorities m Tibet How can I 
answer on their behalf as to what 
they might do or might not do? They 
have done many things which I 
thoroughly disapprove of

Singareni Collieries
S.N.Q. No. IS. Shri MadhliSPdfett 

Rao: Will the Minister of Labour and 
Employment be pleased to state

(a) whether it is a fact that the 
employees of the power houses in 
Kothagudium are observing protest 
day against the harassment of Indian 
National Trade Union Congress 
workers by the management of the 
Singareni Collieries,

(b) if so, the action taken in the 
matter, and

(c) whether other departments also 
propose to observe protest’

The Deputy Minister of Labour 
(Shri Abld All): (a) to (c) Yes They 
observed 12th August, 1959 as a pro­
test day for this purpose The 
grievances of the workers are under 
investigation of the labour relations 
machinery of the Central Government.

Shri S. M. Banerjee: What was the 
specific complaint by the IN T U C ’

Shri Abid All: Victimisation of their 
workers Some of them were demoted 
The amount due to them by way of 
wage is not paid to them Bonus is 
not paid to them

•ft TW ’

*  g ft? TT WT
*rr»r | ?

*HH ŜJT art*,
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Shri S. M. Bauerjee: Since the hon. 

Minister has mentioned that there is 
another union belonging to the
A.I.T.U.C. and that the A.I.T.U.C. and 
the management both have combined 
together, may I know who is the 
officer appointed lor the purpose?

Shri AMd All: An appropriate officer 
would be sent.

Shri Sadhan Gupta: It has been 
alleged that the A.I.T.U.C. and the 
management together are harassing 
the I.N.T.U.C. workers and an officer 
has been sent there. May I know 
whether it is the policy of the Govern­
ment to send officers wherever the 
management and a particular trade 
union combined to discriminate against 
other trade unions?

Mr. Depnty-Speaker: The policy of 
the Government is known very well 
and it is not known by way of sup­
plementary questions. We go to the 
next item.
the policy, what is stated in the Rules 
is that the policy must not be too wide 
for the question........

Mr. Depnty-Speaker: That is exactly
*unu*tM 'Jig :« ^ «o  tm(p*s im  
what I have said. This is too wide a 
matter to be asked.

Questions 
Rajasthan Canal

*1185. Shri AJit Singh Sarhadl; Will 
the Minister of Irrigation and Power 
be pleased to state:

(a) the steps taken to rehabilitate 
those peasants and cultivators who 
have been displaced by the acquisi­
tion of the areas for the construction 
of Rajasthan Canal; and

(b) whether they have been offered 
substitute State-owned areas in 
Rajasthan which would be irrigated 
by Rajasthan Canal?

The Deputy Minister of Irrigation 
Power (Shri Hatfal): (a) and (b). 

A statement containing the requisite 
information is given below:

Statem en t

As a result of land acquisition for 
the Rajasthan Canal Project so far 
there is no case of displacement of 
peasants and cultivators, requiring the 
undertaking of active rehabilitation 
measures. Payment of compensation 
for land acquired for the Project is 
being made in cash in accordance with 
the provisions of the Land Acquisition 
Act.

The policy of colonisation in the 
Rajasthan Canal area is to be deter­
mined by the Government of India 
and the question of offering alterna­
tive lands will be considered while 
determining this policy.

Long Trains on Railways
*1197. Shrimatl Da Palchondhnry:

Will the Minister of Railways be 
pleased to state:

(a) whether it is a fact that experi­
ments to run long trains on U.SA. and 
Russian models have recently been 
carried out on Indian Railways; and

(b) if so, the details and results of 
the experiments?

The Deputy Minister of Railways 
(Shri Shahnawai Khan): (a) and (b). 
A trial was conducted with a train of 
approximately 8,800 tons load on Out*' 
Bumpur Section of the South-Eastern
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Railway. The trial has enabled ui to 
a^eif the jpoulbilitiea of being able 
to run heavier trains with Vacuum 
Brake.

Night Flying at Balurghat Air Field

f  Shri 8. M. Bauerjee:
*1202. ■< Shrimati Rena Chakravartty: 

I  Shri Haider:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether night flying facility is 
available at Balurghat air-field in 
West Bengal;

(b) if so, what is the time for last 
take oil in the evening, and

(c) whether it is a fact that Kalinga 
Airline has taken special permission 
to take off after the scheduled time?

The Deputy Minister of Civil Avia­
tion (Shri Ahmed Mohiaddin): (a)
Yes, Sir

(b) Normally the hours of watch 
are 16 00 hours to 19 00 hours in the 
evening but the latest time for take 
off is dependent on the sun set time.

(c) No, Sir, but night flying facili­
ties are provided to any operator on 
prior notice

Seizure of Cargo of Acids from Assam 
Travels Plane

Shrimati Maflda Ahmed: 
Shri F. C. Borooah:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether it is a fact that cargo 
containing sulphuric and arsenic acid 
was detected and seized m a freighter 
plane chartered by Assam Travels at 
Kumbhirgram airport near Silchar on 
12th|13th August, 1959;

(b) if so, the broad details thereof; 
and.
' (c) whetHer any investigation was 

made in the matter?

The Deputy Minister of Civil Avia­
tion (Shri Ahmed Mohiaddin): (a) to
(c). A statement giving the requisite 
information is given below.

Statkm xn t

According to information received, 
two wooden cases booked by a private 
party from Calcutta to K umbhirgram 
by Indian Airlines Corporation 
freighter service were on arrival at 
Kumbhirgram on the 13th August, 
1959 found to contain bottles of Sul­
phuric Acid and Acetic Acid besides 
Dyeing chemicals and motor parts. 
Since the carriage of the articles with 
the exception of motor parts without 
a permit from the Director General of 
Civil Aviation constitutes infringe­
ment of the provisions of rule 8 of the 
Indian Aircrafts Rules, 1937 The case 
is under police investigation

Quarters for Railway Employees

*1204. Shri Tangamani: Will the 
Minister of Railways be pleased to 
refer to reply given to Unstarred 
Question No 1101 on 27th February, 
1959 and state.

(a) whether construction of the 
quarters for the Railway employees 
scheduled for 1959-60 has commenced;

(b) if so, the number of quarters so 
far constructed,

(c) the amount of money so far 
spent, and

(d) if the progress is behind sche­
dule for the 9,000 quarters, the steps 
taken for expediting the same?

The Deputy Minister of Railways
(Sbri S. V. Ramaswamy): (a) On cer­
tain Railways, construction of quarters 
programmed as View works' for 1959-60 
has commenced while on others, pre­
liminary arrangements are in progress 
for taking construction work in hand.

(b) Quarters taken up as “new 
works' for the year 1999-60 have not 
yet been completed.

(c) Not available.
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(d) No, Sir. It ia anticipated that 
the quarters will be completed accord­
ing to schedule.

Merchant Navy Training Board
*1205. Start Ragfmnath Singh: Will 

the Minuter of Transport and Com­
munications be pleased to state:

(a) whether it is a fact that Gov­
ernment of India is considering a 
proposal to set up a Merchant Navy 
Training Board for the training of 
merchant Navy officers, ratings and 
other sea going personnel; and

(b) if so, the details thereof?
The Minister of State in the Minis­

try of Transport and Communications 
(Shri Raj Bahadnr): (a) The Gov­
ernment of India have already set up 
a Merchant Navy Training Board 

(b) A statement showing the com­
position and functions of the Board 
is laid on the Table of the Sabha 
[See Appendix IV, annexure No 3 ]

Railway Sleepers from Andamans
•ISM. Shri A. K. Gopalan: Will the 

Minister of Railways be pleased to 
state:

(a) whether Government have 
examined the possibility of procuring 
railway sleepers from indigenous 
sources in the Andamans; and

(b) if so, the details thereof?
Xhe Deputy Minister of Railways

(Shri S. V. Ramaswamy): (a) Yes 
Sir The Islands were visited by the 
then Railway Timber Adviser in 1957 
to examine the possibility.

(b) An order was placed in 1957 for 
the supply of 1*00,000 Broad Gauge 
unite for completion by 31st March, 
1988. About 95,000 Broad Gauge 
units have been received.

Administrative Andtt lor River Valley 
Prelects 

• i s m  J Bfol Subodh Hansda:
\  Start S. €  Samanta:

Will the Minister of Irrigation sad 
Power be pleased to state:

(a) whether the syotem «t sifcntals 
trattve audit on river vnUey projects 
financed by the Central Government 
has been introduced by the State Gov­
ernments and the authorities in / 
charge;

(b) if so, when this was introduced; 
and

(c) if not, the reasons therefor?
The Deputy Minister at Irrigation 

and Power (Shri Hathl): (a) to (c). 
The system of administrative audit 
has been introduced in a modified 
form on some projects. A statement 
showing the action taken so far in 
this connection is laid on the Table 
of the House. (See Appendix IV, an­
nexure No. 4.]
Grain Storage Training and Research 

Institute, Hapur
*1208 Shri Ram Krishan Gupta:

Will the Minister of Food and Agri­
culture be pleased to refer to the 
reply given to Starred Question No 
584 on the 24th February, 1959 and 
state the progress made so far for 
setting up Gram Storage Training 
and Research Institute at Hapur with 
a view to train official and non-official 
personnel in better methods of 
storage9

The Deputy Minister ef Food and 
Agriculture (Shri A. M. Thomas):
The Institute has started functioning 
and has trained 236 persons so far. 
A few demonstrations have been also 
held on proper methods of storage for 
the guidance of the local stockists 
For undertaking research work, the 
laboratory is being equipped.

Jawahar Tnnnel
•1209 Shri D. C. Sharma: Will the 

Minister of Transport and Oommttfll- 
cations be pleased to refer to the 
reply given to Starred Question 
No 1610 on the 1st April, 1999 and 
state:

(a) the further progress of work 
done so far in completion of Jawahar 
Tunnel which will provide an sH- 
weather road between Jammu and 
Kashmir; and
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(h) the total amount spent on it so 
far?

Bh Mktt«r of State in the Minis­
try at  Transport and Communications 
(Shri KaJ Bahadur): (a) A statement 
giving the required information is 
given below:

Statk m zn t

The progress of the Western and 
Eastern Tubes of the Jawahar Tunnel 
is as given below —

Western Tube

(1) Pilot heading completed
(h) Widening to full section com­

pleted
(ui) Lining work almost completed
( i v ) The work on roadway, foot­

path etc almost completed This 
tube is now permanently open 
for traffic

Eastern Tube

(1) Pilot heading completed

(II) Widening to full section, about
70 per cent completed

(III) Lining of tunnel in progress

(b) Rs 189 OS lakhs upto the end of 
July 1959

Steel Ooacfaes

♦III*. Shri Keshava: Will the
Minister of Railways be pleased to 
state:

(a) whether it is the policy of the 
Bailway Board to switch over to steel 
coaches;

(b) whether the coach building in­
dustry in UP. ha* been hit hard on 
account of this; and

(e) how Government propose to 
help this industry to tide over the 
cruris?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) Yes, 
Sir For technical reasons and from 
the safety point of view, it lias been 
decided to build steel-bodied coaches 
in future

(b) Due to the cut in the 2nd Plan 
Coach Procurement Programme, the 
Railway Administrations are not in a 
position to place any more orders for 
building timber-bodied coaches m the 
private sector

(c) Does not arise as m any case 
the switch over to steel bodied coaches 
for the future builds is the accepted 
policy
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Power Supply for Assam

*1212. 8M  P. C. Borooah; Will the 
Minister of Irrigation and Power be 
pleased to state:

(a) whether the Government of 
Assam have asked for any Central 
assistance for 11,000 k.w. thermal 
power for meeting their immediate 
needs; and

(b) if so, the reaction of Govern 
ment thereto?

The Deputy Minister or Irrigation 
and Power (Shri Hathl): (a) and (b). 
A statement is laid on the Table ol 
the House. [See Appendix IV, an- 
nexure No. S.]

Supply ot “AUP” B»ce is Trfpnra
•ItlS  Shri Dawuratha Deb: Will the 

Minister of Food and Agriculture be 
pleased to state:

(a) whether it is a fact that un­
boiled nee (Atap) is not being 
supplied from the ration shops of 
Tripura at present; and

(b) if so, what arrangement is being 
Triad* to provide unboiled nee to the 
Hindu widows who are not expected 
to eat boiled rice?

The Deputy Minister ot Food and 
Agriculture (Shri A. M, Thomas):
(a) and (b). Though to general 
consumers boiled rice is being issued 
at present from ration shops in 
Tripura, unboiled rice is available for 

widows on demand.
Green Manure

*1215. Shri Keehsvs: Will the Minls- 
*r of Food and Agriculture be pleas­
ed to state:

(a) whether it is a fact that indi­
genous varieties of rice respond better 
to green manure than fertilizers; and

(b) what steps are taken to en­
courage the use of green manure?

The Deputy Minister of Agrteoi- 
tore (Shri M. V. Krishnappa): (a)
No. The experiments have only iadi- 
cated that green manure is as effica­
cious as fertilizers under special cir­
cumstances such as in swamp rice 
cultivation.

(b) The various steps adopted by 
the Centre and States include:

(l) Advice through propaganda 
(promotion literature, and other 
audio-visual media) on the 
plants to be used for green 
manuring and the practices to 
be adopted;

(u) Large scale distribute of green 
manure seed packets among 
farmers;

(m) Subsidy by the Government of 
India @ Rs. 2 per maund to 
State Governments and Union 
Territories for production and 
multiplication of green manure 
seeds during the last two years 

of the Second Plan (1859—61); 
and

(i v ) Rebate in charges on water used 
for green manuring operations.

Potatoes
, , 19 j  Shri Bam Krishan Gupta:

\ Shri Daljlt Singh:

Will the Minister of Food and Agri­
culture be pleased to refer to the 
reply given to Unstarred Question 
No. 1782 on the 12th March, 19S9 and 
state:

(a) whether the All Indip Final 
Estimates of Potato for 1958-59 has 
been prepared; and

(b) if so, the estimated production 
of potatoes for 1958-59 {State-wise)?

The Deputy Minister of Agricul­
ture (Shri M. V. Krishnappa): (a) 
No. The Estimate is scheduled to be 
released by the end of October, 1989.

(b) Does not arise.
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2219. Shri Ram Krlshan Gapto: Will 
the Minister of Transport and Com­
mas ications be pleased to state:

(a) the names of the places where 
rest houses for tourists have been 
opened so far during the Second Five 
Year Plan, State-wise; and

(b) the names of places where rest 
houses for tourists are proposed to be 
provided during 1959-60 and the 
remaining period of the Second Five 
Year Plan, State-wise?

The Minister of State In the Minis­
try of Transport and Comm uni cations 
(Shri BaJ Bahadur): (a) and (b). A 
statement is laid on the Table. ISee 
Appendix. TV, annexure No. 6.]

Holiday Homes in Kashmir

2220. Shri Bam Krlshan Gupta: Will 
the Minister of Railways be pleased 
to state:

(a) whether two holiday homes in 
Kashmir, one at Srinagar and the 
other at Pahalgam with a view to 
provide facilities for railway em­
ployees have been set up; and

(b) if so, the total amount spent 
on them so far?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) Of the
two holiday homes decided to be set 
up in Kashmir for the subordinate 
staff, only one at Pahalgam has been 
set up during the current season. It 
will take some more time to set up 
the other holiday home at Srinagar.

(b) The estimated cost of the holi­
day home at Pahalgam is Rs. 2*8 lakhs.

Indian Railways

2221. Shri Ram Krlshan Gupta: Will 
the Minister of Railways be pleased 
to  ̂refer to the reply given to 
uhsfarred Question No. 2568 on the 

'l«t ' ApHl, 1959 and state the total

miles covered, the number of passen­
gers carried and the earnings receiv­
ed from passengers by Indian Rail­
ways, Zone-wise and Class-wise 
during the year 1958-59,

The Deputy Minister of Railways 
(Shri Shahnawas Khan): A statement 
furnishing the information is placed 
on the Table of the Sabha. [See Ap­
pendix IV, annexure No. 7.]

Warehouses In Punjab

2222. Shri Ram Krlshan Gupta: Will 
the Minister of Food and Agriculture 
be pleased to refer to the reply given 
to Unstarred Question No. 3583 on 
the 28th April, 1959 and state:

(a) whether the location of 7 new 
warehouses in Punjab has been finalis­
ed; and

(b) if so, the names of the places 
chosen?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a)
No, Sir. Not yet.

(b) Does not arise.

Export of Rice and Paddy from 
Punjab

f  Shri D. C. Sharma:
2223. J Shri Ram Krlshan Gupta:

[Shri Dsljit Singh:

Will the Minister of Food and Agri­
culture be pleased to state:

(a) the total quantity of paddy and 
rice exported during 1959 so far from 
Punjab to other States in India and 
the prices at which they are procured; 
and

(b) how does the above procure­
ment price in Punjab compare with 
the market price of paddy and rice 
in the States to which the rice and 
paddy are exported?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a) 
No paddy has been procured in
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Punjab by the Government or export­
ed irom that State during the year 
1889 About 59,000 tons of nee have 
been purchased and exported from 
Punjab on Government of India ac­
count so far during 1959 The prices 
at which different varieties of rice of 
fair average quality have been pur­
chased are as follows-—

Vanety

Price
perJmaund

(bagged)

Rs
Basmsti intw) 25 00
Sela Basnuiti . 22 75
Hantraj and Parmal

(a) Raw 22 25
(b) Boiled 20 50

Begmi 18 00
Dtr* and Sela Joshi 16 50
Morgra 16 25

(b) The rice which is procured by
the Government in Punjab is issued
only through fair price shops sponsor­
ed by the Government of the States
wh$re this nee is; despatched for dis-
tnbulion The Govemment issue
prices of Punjab rice are indicated
below

Vanety Price
per

maund

(bagged
price)

Rs

1 Bastna 30 00
3 HantrS) and Parmsl 25 00

3 Begmi 18 00

4- Dart and Sela Joshi 16 00

5 Moogta 18 00

The nee procured by the Central 
Government is generally distributed m 
area* where the market prices are 
comparatively high. It it difficult to 
compare the procurement prices in 
Punjab with the market prices of rice

in the States where flu* rle* is distri­
buted, firstly, because the latte? vary 
froi*» season to season and trota area 
to area and, secondly, because the 
varieties of nee available in the open 
markets m those States are distinct 
fro*n the varieties of Punjab nee.

Iiistallation of Telephones la M U  
and New Delhi

£?2L Shri D C. Sbanna: Will the 
Minister of Transport sad CswHnnni- 
catJM» be pleased to state:

(?) the number of applications still 
on the waiting list as on the 3lst July, 
195? for installation of telephones at 
each exchange m  Delhi and New 
Delhi separately, and

(b) when the applicants are expect­
ed to be provided with tatapbenes’

tfhe Minister of Transport and 
Cofnmmrications (Dr. P SoMmrayaa):

(a) Name of Exchange

No of 
applications 

on the 
waiting 

list as 
on 

31-7*59

Netfi Delhi

A\enue Nil
Cantonment 258
Connaught Place
Jorbagh M 78 

(under ins­
tallation)

Karolbagh 3.462
Secretariat 1.590

Deth*
Shahdara 437
Tis Hazari 9.735

Apart from the above, 665 Own 
Y our Telephone demands are out­
standing in Delhi and Netor Delhi 
areas

(b) No definite date can be given, 
as it will depend en whether and if 
so, when, additional -reseurcas cam fee
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made available to tbs P. 4k T. Depart- 
mmt to enable iastaUatioa of more 
equipment.

b | lM  N I nsb

tm . Shri D. C. Sharma: Will the 
Minister of Railways be pleased to 
state:

(a) the number of engines which 
failed during 19S9 (upto 30-6 - 1960)  
month-wise, on the Indian Railways, 
Railway-wise;

(b) the reasons for such failures, 
and

(c) the steps taken to prevent fail­
ures in future7

The Deputy Minister of Railways 
(Shri Shahnawai Khan): (a) io (c)
A statement is laid on the Table of 
the House [See Appendix IV, an- 
nexure No S ]

Passsngar Amenities

UM. Shri D C Sharma: Will the 
Minister of Railways be pleased to 
state*

(a) the amount spent during 1958- 
59 for providing amenities for passen­
gers at the following stations on 
Pathankot-Amritsar Section of 
Northern Railway:

(1) Gurdaspur

(li) Dhanwai 

(iu) Batala; and

(b) the nature of amenities provid­
ed station-wise?

The Depot? Minister of Railway* 
(8hf| Sfcahaawaa Khan): (a) and (b). 
The nature of amenities provided 
and the amounts spent on the same

during 1958-M on the following sta­
tions are given below:

N a m  of station Nature of Cost
amenity 
provided

Rs.
Gurdaspur Cover over plat- ( 4,000 

form pair
debit;

Dhanwai Nil Nil
Batala Water hut and tape 1,000

Reduction of Running Time

2227 Shri Ram Krishan Gupta: Will 
the Minister of Railways be pleased 
to state*

(a) whether Government are aware 
that the time taken to travel a dist­
ance of 18 miles from Gurgaon to 
Delhi by rail is about one and a half 
hours, and

(b) if so, the nature of the aetion 
proposed to be taken to reduce the 
time’

The Deputy Minister of Railways 
(Shr| Shahaawas Khaa): (a) The
time taken by passenger carrying 
trains to traverse the distance of 20 
miles from Gurgaon to Delhi varies 
from 1 hour to 10 minutes to 1 hour 
43 minutes This is mainly due to the 
following factors —

(I) The maximum permissible speed 
of the section is 40 miles per 
hour due to lighter type of rails 
on the Delhi-Gurgaon section,

(II) Extra time has to be provided 
for crossing of trains on the 
Delhi-Sarai-Rohilla-Garhi Har- 
saru single line section, and

(hi) Extra time has also to be pro­
vided for engineering restric­
tions in connection with Am
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doubling at tot Delhi-Sarai- 
Rohilla-Garhi Harsaru section 
now in progreu.

(b) It it proposed to replace the 
present rails on the section by heavier 
nils, thereby increasing the present 
booked speed of passenger carrying 
trains on the section. As and when 
thev doubling of the Delhi-Sarai- 
Rohilla-Garhi Hanaro section is com­
pleted, extra time provided for engi­
neering restrictions will be reduced to 
the extent feasible and that for cros­
sing purposes eliminated, thus reduc­
ing the present running time from 
Gurgaon to Delhi.

Expansion of Power Facilities In 
Punjab

m s. Shri Bam Krlshan Gupta: will 
the Minister of Irrigation and Power
be pleased to state the total amount of 
loans given to Punjab Government 
during 1958-59 for increasing employ­
ment opportunities by expansion of 
power facilities?

The Deputy Minister of Irrigation 
and Power (Shri Hathl): Nil.

Central Warehouses in Bombay

8889. Shri Pangftrkar: Will the 
Minister of Pood and Agriculture be 
pleased to state the amount sanctioned

for the establishment gf the Cwftt*l
Warehouses in Bombay State taring 
1959-50?

The Deputy Minister of Food and
Agrtadtwe <Sbri A. M. Thomas): 
Rs. 36 lakhs.

Caterers on NJE.F. Railway 

8880. Shrimati Maftda Ahmed: Win
the Minister of Railways be pleased 
to state:

(a) the number of caterers an the 
Assam Section of the North Xast 
Frontier Railway;

(b) the names of stations on which 
departmental catering has been intro­
duced so far on this Section;

(c) the number of complaints 
received during the year 1958*59 
against these caterers; and

(d) the action taken thereon?
The Deputy Minister of Railways 

(Shri Shahnawax Khan): (a) 386.
(b) (i) Gauhati;
(ii) Pandu; and
(iii) Pandu-Amingaon-Ferry.
(c) and (d). A statement is given 

below.
Statcmknt

Action taken on complaints 

(number of cases in which)

Warnings Vines were Fines Remedial CoPhtct 
were were action w hs Total

issued imposed imposed was taken surrendered 
and 

final 
warnings 

were
issued ____ _

*7

Total no. o f complaint 
received sgslnst 
the catering' 
vending contractor* 
during 1958-J9



Written Answers BHADRA 16, 1881 <SAKA) Written Answers 6636

S a ltw a y  B o g ie s  t a r  A n d h ra  I M M i

22SL Shri Martlinsadan S u : Will 
the Minister of Railways be pleased 
to state

(a) whether Government are aware 
of the statement made by the Chief 
Minister of Andhra Pradesh at 
Visakhapatnam on the 3rd July, 1859 
to the effect that only rotten Railway 
bogies are supplied to Andhra Pra­
desh, and

(b) if so, the action taken by Gov 
ernment in the matter7

The Deputy Minister of Railways 
<Shri Shahnawai Khan) (a) Yes, 
Sir But the Coaching stock utilised 
for services within Andhra Pradesh is 
m no way inferior to the coaching 
stock utilised for similar services in 
other States Approximately 82 per 
cent of the Broad Gauge and 69 per 
cent of the Metre Gauge coaches 
utilised for the services withm Andhra 
Pradesh are less than 30 years old 
The position is still better on the 
through service coaches running 
through Andhra Pradesh the figure 
being of the order of 90 per cent 
below SO years of age

lb) Does not arise

Transport in Andhra Pradesh

2232. Shri M V. Krishna Rao. Will 
the Minister of Transport and Com­
munications be pleased to state

(a) what is the Central Government 
assistance given to Andhra Pradesh to 
implement the nationalisation scheme 
of bus transport, and

(b) the progress so far made in the 
matter by Andhra Pradesh7

The Minister of State in the Minis­
try of Transport and Communications 
(Shrt Raj Bahadur): (a) and (b) A 
statement giving the information re­
quired M laid on the Table of the 
House {See Appendix IV, annexure * 
Mo 9.]
217 (Ai) LSD—S.

Air Services to Vijayawada
2233. Shrt M V Krishna Ban: Will 

the Minister of Tcafcapart and Caa- 
monications be pleased to state

(a) whether Government are taking 
any steps for restoring the Air Ser­
vices to Vijayawada m Andhra Pra­
desh, and

(b) if not, what are the reasons7

The Deputy Minister of Civil Avia­
tion (Shri Ahmed Mohinddin): (a)
and (b) The Indian Airlines Corpo­
ration have no plans to air-link 
Vijayawada as the traffic potential 
does not justify an air service to that 
place

Railway Line Between Delhi and 
Calcutta

2234 Shri N M. Deb: Will the 
Minister of Railways be pleased to 
state when the work of doubling of 
track between Calcutta and Delhi will 
be completed7

The Deputy Minister of Railways 
(Shn S. V Ramaswamy): Of the
907 miles between Calcutta and Delhi, 
track to the extent of 671 miles is 
already doubled Further, a length 
of about 60 miles between Allahabad 
and Kanpur is now being doubled Of 
this, 48 miles have been completed and 
the balance is expected to be complet­
ed by the end of 1959 The need fOr 
doubling other sections of the remain­
ing single line portions of the Delhi - 
Calcutta line will be given due consi­
deration when the Third Plan propo­
sals are being finalised

Calcutta-Madras Mail
2235. Shri N. M Dab: Will the 

Minister of Railways be pleased to 
state

(a) whether there is any proposal to 
increase the accommodation capacity 
of the Calcutta-Madras Mail; and

(b) if so, the details thereof7
The Deputy Minister of Railways 

(Shri Shahnawai Khan): (a) Yes
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Cb) The following proposals are 
uiujter consideration for increasing the 
accommodation in Nos. 3 Up and 4 
Dolra Howrah-Madras Mails and Will 
be implemented if found feasible:

(i) Replacement of the composite 
Second and Third class coach 
running at present between 
Howrah and Cocanada by a full 
third class coach between 
Howrah and Madras.

(ii) Withdrawal of the dining car 
running between Howrah and 
Waltair and replacement of 
same by a third class coach 
between Khargpur and Madras.

Co-operative Sugar Factories in 
Andhra Pradesh

«B36. Shri M. V. Krishna Rao: Will 
the Minister of Community Develop­
ment and Co-operation be pleased to 
state the position with regard to the 
establishment of the co-operative 
sugar factories allotted to Andhra 
Pradesh'?

The Deputy Minister of Community 
Development and Co-operation (Shri 
B. S. Murthy): Against the provision 
of four co-operative sugar factories in 
Andhra, in the Second Five-Year Plan, 
licences under the Industries 
(Development and Regulation) Act, 
1951 were granted to six co-operatives. 
One co-operative at Hindupur has 
since been wound up and its licence 
revoked. Of the other five, one 
society, namely, Tandava Co-operative 
Sugar Factory proposes to utilise a 
second hand plant. As regards the 
remaining four factories, arrangements 
have been'made for supply of plant 
and machinery through the local 
consortiums of sugar plant manufiac- 
tureres. A statement showing the 
progress made by the factories is 
laid on the Table. [See Appendix IV, 
annexure No. 10.]

Apart from the above societies that 
were granted licences under the Indus­
tries Act, there is one more co­
operative society organised at Jan- 
h w >  in Nizamabad district. The 
request of this society for a licence

under the Industries Act was turned 
down on account of foreign exchange 
difficulties and non-availability of 
spare capacity in the industry. It has 
since been decided to licence some 
additional capacity in view of the like­
ly increase in consumption of sugar in 
the country during the Third fiv e  
Year Plan period. All the State Gov­
ernments including Andhra have been 
requested to sponsor the cases of 
suitable co-operatives for this purpose. 
The case of the Nizamabad society 
will be considered along with the 
other applicants.

National Highway in Assam

2837. Shrimati Mafida Ahmed: Will 
the Minister of Transport and Com­
munications be pleased to state:

(a) the total length of the metalled 
and unmetalled National Highways in 
Assam; and

(b) the time by which the un­
metalled length is likely to be metal­
led?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a). Out of the
total length of 728 miles 672 miles are 
metalled and the remaining 56 miles 
are unmetalled.

(b) During the Third Five Year 
Plan.

Irrigation and Power Projects in 
Andhra Pradesh

2238. Shri Rami Reddy: Will the 
Minister of Irrigation and Power be
pleased to state:

(a) the total amount allocated to the 
Government of Andhra Pradesh un­
der the Second Five Year Plan for 
major and medium irrigation and 
power schemes; and

(b) the various schemes for which 
the aid allocation was made?

The Deputy Minister of Irrigation 
and tow er (Shri Hathl): (a) The total 
allocation amounts to Rs. 764S‘jt2 
lakhs, inclusive of Rs. 67-.20 lakfy*
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fMnevided tor inysotfgations of irriga­
tion and power schemes, engineering 
research, etc.

(b) A statement containing the re­
quisite information is laid on the 
Table. [See Appendix IV, annexure 
No. 11].

Family naapiai In Orissa
2239. Shri Panigrahi: Will the Minis­

ter of Health be pleased to refer to 
the reply given to Unstarred Question 
No. 510 on the 19th February, 1959 
and state:

(a) whether the whole-time Family 
Planning Officer has since been ap­
pointed in Orissa;

(b) if not, when such an officer will 
be appointed;

(c) whether Rs 77,000 allotted to 
Orissa for Family Planning pro­
gramme for 1058-59 have been fully 
utilised, and

(d) the provision made for Onssa 
for 1959-60 for this purpose7

The Minister of Health (Shri Kar- 
markar): (a) Yes, Sir

(b) Does not arise
(c) Yes, Sir.
(d) Rs 4:50 lakhs

Rural Credit Survey Report

a»i .  f  Shri Shree Narayan Das:
I Shri Radha Raman:

Will the Minister of Community 
Development and Co-operation be 
pleased to state:

(a) the extent to which it has been 
possible so far to give effect to the 
recommendations made in the Rural 
Credit Survey Report regarding the 
setting up of new land mortgage 
banks as a country-wide feature of 
credit organisation; and

the extent to which it has been 
possible for these banks by m »n . 0f 
issuing debentures to attract the sav­

ings of people of means in rural 
areas including the professional and 
agricultural money-lenders?

The Deputy Minister of Community 
Development and Co-operation ^  
B. S. Marthy): (a) Central Land Mort­
gage Banks have been set up in all 
States except Jammu and Kashmir. 
The number of primary Land Mort­
gage Banks which was 289 on 30-6-1952 
went up to 347 on 30-6-1958.

(b) As on 30-6-1958 the borrowing? 
of the Central Land Mortgage Banira 
through issue of debentures stood at 
Rs 20*48 crores. These debentures 
were subscribed by Government, Re­
serve Bank of India, Co-operative In­
stitutions, Life Insurance Companies, 
State Bank of India and the general 
public The extent to which these 
debentures have been subscribed by 
the people in rural areas is not sepa­
rately available. Recently some of the 
Central Land Mortgage Banks have 
introduced a scheme Of Rural Deben­
tures. Under this scheme, a special 
type of debentures suitable for rural 
investors for a seven year period 
carrying an attractive rate of interest 
is being issued soon after harvest 
time.

Study of Atmospheric Noise
2241. Shri D. C. Sharma: Will the 

Minister of Transport and Communi­
cations be pleased to state:

(a) whether Government have 
taken any decision regarding study of 
atmospheric noise in collaboration 
with other countries under the aus­
pices of the International Radio Con­
sultative Committee; and

(to) if so, the nature of the decision 
taken?

The Minister of Transport gnd 
Communications (Dr P. Snbbarayaa):
(a) Yes, Sir

(b) An Atmospheric Radio Noise 
Recorder designed in accordance with 
the specifications furnished by the 
National Bureau of Standards, U.SA. 
Government, is being installed at the 
International Monitoring Statloa,
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Delhi, for the collection of essential 
data India is thus participating in 
tiie worldwide programme for collect­
ing data on Atmospheric Radio Noise, 
as recommended by the International 
Radio Consultative Committee

fto-operative Sugar Factory la Bihar

224*. Shri Rajendra Singh Will the 
Minister of Community Development 
an* Co-operation be pleased to state

(a) wnether it is a fact that a co­
operative sugar mill was to be esta­
blished in North Bihar dunng the 
Second Five Year Plan period, and

(b) if so, the latest position7

The Deputy Minister of Community 
Development and Co.operation (Shri 
B S Mur thy) (a) Yes, Sir

(b) A licence under the Industries 
(Development and Regulation) Act, 
1951 was granted to M/s Pumea Co­
operative Sugar Mills, Ltd, for the 
establishment of a sugar factory at 
Banamankhi, Distt Pumea, North 
Bihar This co-operative society was 
negotiating for purchasing an old 
plant with M/s Indian Sugar Works 
Ltd, Siwan and hence arrangements 
for supply of machinery to this society 
through the local consortiums of sugar 
Plant manufacturers were not made * 
The Bihar Government have recentl} 
informed the Central Government 
that the attempt of the Society to buy 
the sugar plant at Sjwan has failed 
and requested that their case for get 
ting new machinery through the con­
sortiums may be considered The 
State Government have been advised 
to examine the economic viability of 
the unit with new machinery The 
report of the State Government is 
awaited

Requirements of Trained Personnel
2243 Shri Bam Kriahan Gupta: Will 

the Minister of Community Develop­
ment and Co-operatton be pleased to 
state

(a) whether the assessment of re­
quirements for trained personnel for

community and co-operative develop­
ment up to the end of Third Five Year 
Plan penod has been made,

(b) if so, the details thereof; and
(c) nature of steps taken or pro­

posed to be taken to meet these re­
quirements7

The Deputy Minister of Comm unity 
Development and Co-operation (Slut 
B S Murthy)* (a) Yes

(b) and (c) A statement giving the 
information is laid on the Table [See 
Appendix IV, annexure No 12]

Telephone Link with Delhi

2244. Shri Bam Krishan Gupta: Will 
the Minister of Transport and Cooa- 
mnnicatiOM be pleased to state

(a) whether it is a fact that many 
of the important Towns, District 
Headquarters and Commercial cen­
tres, in Punjab lack direct telephone 
lines and links with Delhi, and

(b) if so, nature of the steps taken 
or proposed to be taken to provide 
direct telephone lines and links bet­
ween Delhi and important towns in 
Punjab7

The Minister of Transport and Com­
munications (Dr. P Snbharayan): (a)
and (b) The direct trunk lines are 
built between important places on the 
basis of the amount of telephone traffic 
existing between these places Most of 
the towns and district headquarters in 
Punjab have been connected to Delhi 
by direct telephone link However, the 
traffic at present obtaining m some of 
the exchanges does not justify direct 
outlets, and the traffic from these 
places is routed through other im­
portant telephone centres There are 
five such commercial centres and 
District Headquarters as shown below, 
which come under this category*

1 Sangrur
2 Gurdaspur
3 Dharmsala
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4 Hoshiarpur 
Charkhx Dadn

For Nthe time being it is not proposed 
to connect them direct to Delhi but 
when the traffic increases the ques­
tion -will be taken up

Development Schemes in States
2MB Shri Ram Krishan Gupta: Will 

the Munster of Community Develop­
ment and Co-operation be pleased to 
state
* (a) whether it is a fact that the 
budget allotments made by the Centre 
for various development schemes in 
many States for 1958-59 have not been 
fully utilised,

(b) if so, the names of such States, 
and

(c) the nature of action taken or 
proposed to be taken in this regard’

The Deputy Minister of Community 
Development and Co-operation (Shri 
B. S. Murthy). (a) Budget allotments 
have been fully utilised in seven out 
of the eight States from -whom com­
plete information has been received

(b) Kerala
(c) This factor will be kept in view 

while deciding the allotment for the 
next year

Foodgrains Storage Advisory 
Committee

2246 Shri Ram Krishan Gupta: Will 
the Minister of Food and Agriculture
be pleased to refer to the reply g-ven 
to Starred Question No 729 on the 
27th February, 1959 and state

(a) whether the recommendations of 
the Foodgrains Storage Advisory 
Committee have since been consider­
ed, and

(b) if so, the action taken by the 
Government thereon’

The Deputy Minister of Food and 
Agriculture (Shri A ML Thomas): (a)
Yes, Sir.

(b) 1 Instructions have been issued 
to hold periodical demonstrations eC 
scientific methods of storage in in* 
portant Central Government godowns 
for the benefit of stockists and flout 
millers

2 The possibility of compulsory 
fumigation of dour mills is being ex* 
anuned m consultation with the State 
Governments and the Flour Millers' 
Association

3 Brochures containing consolidated 
information on godown construction 
are under preparation

Wert German Agricultural Delegation
2247a f  Shri Ram Krishan Gupta:

* \  Shri Sarju Fandey:
Will the Minister of Food and Agri­

culture be pleased to refer to the 
reply given to Starred Question No 
1037 on the 9th March, 1959 and state:

(a) whether Government have since 
received the report from the West 
German Agricultural Delegation which 
visited this country with a view to 
assist India’s agricultural develop­
ment, and

(b) if so, the details thereof’
The Deputy Minister of Food and 

Agriculture (Shri M. V Krishnappa):
(a) and (b) Yes The following five 
reports have been received by the 
Government of India —

(1} Co-operative Farming m 
India by Dr Otto Schiller

(11) Horticultural and Agricultu­
ral Engineering and Techni­
ques m India by Prof W 
Renard

(111) Planning and Implementation 
of Land Consolidation m India 
by Dr Walter Nordmann

( i v ) Preliminary Report on Dairy 
Problems in India by Mr H. 
Mair—Wladburg

(v) Storage, Distribution and Ap­
plication of Mineral fertilisers 
m India by IVof Dr H Kick.



i&l5 Written Anraeri SEPTEMBER 7, iM» Written Armours'

these reports are under examina­
tion.

TubeweOs in P n jil
2MS. Shri lim  Krlshan Gupta: Will 

the Minister of Food and Agriculture 
lie pleased to refer to the reply given 
to Unstarred Question No. 3424 on the 
23r<} April, 1958 and state the names 
of the places in Punjab where drilled 
bores have been converted into pro­
duction tube wells?

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): The names 
of places in Punjab where bores drill­
ed under the Ground Water Explora­
tion Project, were converted into pro­
duction tubewells, are as under:

Name District

1. Dehina Zamabad Gurgaon
z. Dartult Gurgaon.

3- Nangal Pat ham Gurgaon

4- Bahu. Rohtak.
5- Lab* Ambala
6. Shaiizajpui Ambala
f. Batata Ambala
8. Fateh garh Ambala

9- Lakhnauia Ambala
io. Alamgir Ambala.
TI. Naniala. Hoshiarpur.

Inter-State Goods Traffic
SMI. Slurl Ram Krlshan Gupta: W ill

the Minister of Transport and Com- 
maoleattons be pleased to state:

(a) whether there is an increase in 
the inter-State goods traffic by road 
between Punjab-U.P. and Punjab- 
Delhi; and

(b) if so, to what extent?
The Minister of State te the Minis­

try of Tnuuport and Oemmpnlcatlons 
(Shri BaJ Bahjttar): (a) Yes.

(b) Approximately double in the 
use of Punjab~U.P. and three times 
in the case of Punjab-Delhi.

NJS.S. Block* la raajah
Shri D. C. Bkamt:
Shri DalJU Singh:

Will the Minister of Oeaamaatty 
Development and CMjanliat he
Pleased to state:

(a) whether the Government of 
India is aware that a Government ap­
pointed non-official Committee in Pun­
jab has found the administrative pro­
cesses in the community projects and 
N&S blocks extravagant and wasteful 
and wants them “to go lock, stock and. 
barral” ;

(b) if so, whether the report of the 
Committee has been examined by the 
G overnm ent o i In d ia ;

fc) the main recommendations of 
th* Committee; and

(d) the action proposed to be taken 
on the findings of the Committee?

'the Deputy Minister of Community 
Development and Co-operation (Shri
B. S. Murthy): (a) to (d). The refer­
ence presumably is to the Report sub­
mitted by the Resources and Retrench­
ment Committee appointed by the 
Punjab Government. The recommen­
dations of the Committee are under 
the consideration of the Punjab Gov­
ernment.

Overcrowding in Trains

2851. Shri D. C. Sharma: Will the 
Minister of Railways be pleaced to 
state the nature of steps taken or 
proposed to be taken to remove over­
crowding in trains?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): A statement 
is laid on the Table of the Sabha. [See 
Apjpendix IV; annexure No. 13'.

Wagon Repair Shop at Kotah
2252. Shri D. C. Sharma; Will the 

Minister of Railways be pleased to 
relfer to the reply given to Unstarred 
Question No. 1813 on the 12th M odi, 
1959 and state at what stage la the
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con struct km of a new wagon repair 
■hop «t Kotah’

The Depot? Minister of Railways 
(Shri Shahnawaz Khan): The physi­
cal progress in connection with the 
construction of a New Wagon Repau 
Shop at Kotah upto the end of June, 
1959 is

Civil Engineering—about 75 W
Mechanical ” 8 %
Electrical ” ” 17 0

Hospitals ia Delhi
2253 Shri D C Sharma: Will the 

Minister of Health be pleased to refei 
to the reply given to Starred Question 
No 1768 on the 9th Apnl, 1959 and 
state the amount spent to provide ad­
ditional beds m Hospitals in Delhi to 
relieve congestion during 1959-60 so 
far’

The Minister of Health (Shri Kar- 
markar): An amount of Rs 1,86,733 
has so far been spent during 1959-60 
to provide additional beds in the 
Hospitals in Delhi

Cotton Extension Scheme in Punjab
2254. Shri D. C. Sharma: Wilt the 

Minister of Food and Agriculture be
pleased to state what amount has been 
sanctioned for undertaking cotton ex­
tension scheme m Punjab during 
1959-60’

The Deputy Minister of Agriculture 
<Shri M. V. Krishnappa): Under the 
revised procedure for financing Deve­
lopment (Category B) Schemes m 
States no scheme-wise sanction is now 
accorded Funds for 1959-60 have 
accordingly been allotted for each 
State for a Group of schemes, and 
the Cotton Extension Scheme falls 
under the Group “Development of 
Commercial Crops, Horticulture and 
Fruit Preservation” for which a sum 
of Rs. 24,90,000 has been allotted for 
•th* Punjab. It is left to the State 
Government concerned to adjust the 
expenditure on individual schemes 
"within the ceiling for the Group

Group-wise sanction for the actual ex­
penditure incurred by the individual 
States will be issued at the close of 
the year on receipt of demands trow 
them
Power Project in Himachal PradeA
2255. Shri D C. Sharma: Will the 

Minister of Irrigation and Power be
pleased to refer to the reply given to 
Starred Question No 1290 on the 17th 
March, 1959 and state the progress 
made so far m the investigation of 
the pro)ect on River Seul in Himachal 
Pradesh’

The Deputy Minister of Irrigation 
and Power (Shri Hathi): While preli­
minary investigation with regard to 
collection of hydrological data is un­
der way, the detailed investigation of 
the scheme could not be taken up so 
far by the Himachal Pradesh Ad­
ministration for want of proper In­
vestigation Organisation required for 
the purpose One Investigation Divi­
sion is being created in the Electricity 
Branch of Himachal Pradesh, and the 
local Administration hope to take up 
the work of detailed investigation of 
this scheme along with other hydel 
schemes, which are in view, for ex­
ploitation of power potentials

C.H.S. Scheme
Shri Ram Kriahan Gupta: Will 

the Minister of Health be pleased to
state '

(a) whether there is any proposal 
to constitute local Advisory Com­
mittee in Delhi for the Contributory 
Health Service Dispensaries; and

(b) if so, at what stage the proposal 
is’

The Minister of Health (Shri Kar­
markar): (a) No, Sir

(b) Does not anse The proposal to 
form local Advisory Committees, ior 
the CHS Dispensaries was consi­
dered early 10 1958 but it was not 
possible to form any Committee on 
account of the multiplicity of local 
associations, often functioning at



cross purposes Effective public rela­
tions and ventilation of local griev­
ances and difficulties are, howevei, 
being secured through the agency of 
Welfare Officers, one of whom in at­
tached to each CHS Dispensary

D.V C Power System

f  Shri Nagi Redd jr.
_ _  J Shri A. K Gopalan 
***7 1 Shri Vasadevan Nalr 

 ̂Shri Kanban*

Will the Mimstei of Irrigation and 
Power be pleased to state

(a) whether it is a fact that the 
DVC Power system has functioned 
with net profits m the years 1&7-58 
and 1958-59,

(b) if so, the net profits in those 
two years, and

(c) if there has been a deficit how 
much’

The Deputy Minister of Irrigation 
and Power (Shri Hathi) (a) Ihe
reply is in the affirmative

(b) Rs 22 lakhs and Rs 72 lakhs 
respectively

(c) Does not arise

Electrification of Stations on Central 
Railway

2258 Shri Pangarkar Will the
Minister of Railways be pleased to 
state

(a) whether any programme has 
been chalked out to electrify railway 
Stations on the Central Railway dur­
ing the rest of the Second Five Year 
Plan period,

(b) the number of railway stations 
proposed to be electrified on the Cen­
tral Railway dunng the year 1959-60; 
and

(c) the amount to be spent thereon’

The Deputy Minister of Railways 
(Shri Shakaawas Khan): (a) and (b)

5549 Written Answers
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It is programmed to electrify 22 
stations during 1959-80 18 more sta­
tions are proposed for electrification 
during the year 1960-61

(c) Rs 2 5 lakhs to be spe"* ia 
1959-60

Mobile Libraries on Central Railway

2259 Shri Pangarkar Will the Min­
ister of Railways be pleased to state:

(a) whether mobile library ser­
vice has been provided on fhe Cen­
tral Railway and

(b) if so, on what sections’

The Deputy Minister of Railways 
(Shri Shahnawas Khan) (a) and (b)
Mobile library service has not yet 
been provided on the Central Rail­
way and the matter is uqder consi­
deration of that Administration

Written Answers 66$&

Urban Water Supply Schemes in 
Orissa

2260 Shn Panigrahl Will ..h* Min­
ister of Health be pleased to refer to 
the reply given to Unstarred Question 
No 1841 on the 12th March, 1359 and 
state

(a) what are the four urban water 
Supply Schemes of Orissa which have 
been approved foi execution f»nd

(b) what wbs the reason for not ac­
cepting the recommendations of tire 
Working Group in Planning Commis­
sion’

The Minister of Health (Shri Kar- 
markar) (a) (1) Cuttack

(2) Sambalpur
(3) Parlakemedi and
(4) R&yagada

(b) The recommendations of the 
Working Group in the Planning Com­
mission are tentative and are subject 
to modification, depending on the 
budget provision at the Centre

SEPTEMBXR 7, 1959
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IB . to Oriiu Western Jaman» Caml
226 1 Shri Panigrahl: Will the Minis­

ter of Health be pleased to refer to 
the reply given to Unstarred Question 
No. 3439 on the 23rd April, 1959, and 
state.

(a) whether any specific proposals 
regarding TB control work 111 On&sa 
have been received from the State 
Government by now, and

(b) whether the State Government 
has drawn any of the grants due to 
them on this account since then9

The Minister of Health (Shri Kar­
in arkar): (a) Yes, k popvsal from 
the Government of Orissa for tne es­
tablishment of 90 TB isolation beds 
dunng 1959-60 has been received and 
approved A request for the supply 

-  oi X-Ray and laborateiy equipment 
for a T B clinic already functioning at 
Banpada and three clinics, which are 
due to start functioning at Pun, Ber- 
hampur and Koraput from December, 
1999, has also been received and is 
under consideration

(b) Information n gardirg tne 
amount drawn by the Government of 
Orissa is not available Tho grant due 
to the State Govemmert will be ad­
justed at the end of the year against 
the lump sum ways and means ad­
vances placed by the Ontral Govern* 
ment at their disposal

Complaints at Delhi Junrtion
2262 Shri Ram Krishan Gupta: Will 

the Minister of Railways be pleased 
to state

(a) the number and natuie of com­
plaints lodged at Delhi Junction Sta­
tion m complaint book dunng 1958-59, 
and

(b) the nature of action taken or 
proposed to be taken thereon?

The Deputy Minister of rfailways 
(Shri 8feafanawas Khan): (a) aid (b) 
A statement is feud on the Table [See 
Appendix IV, annexure No 14]

226S. Shri Ram Krishan Gupta: Will 
the Minister of Irrigation and Power 
be pleased to state.

(a) whether the schemes for in­
creasing the capacity of the existing 
irrigation channels in the Western 
Jamuna Canal tract and construction 
of drainage net work in the water­
logged areas in this tract has been 
received by the Central Government 
from the Punjab State,

(b) if so, the details of the scheme;
and ,

(c) whether the scheme has been 
approved by the Central Government7

The Deputy Minister of Irrigation 
and Power (Shri Hathl): (a) and (b). 
The following schemes for increasing 
the capacity of the existing irrigation 
channels in the Western Jamuna 
Canal tract construction of drainage 
net work have been received in the 
Central Water and Power Commis­
sion —

Irrigation Schemes—(1) Extension 
irrigation (Lift) from Western Jamuna 
Canal to Rewan and adjoining areas

(II) Increasing capacity of channels 
in Kamal and Delhi Divisions and 
remodelling and canalising the main 
line lower Western Jamuna Canal 
(the part scheme “Increasing capacity 
of channels m Kamal and Delhi Div- 
sions” is still awaited from the Gov­
ernment of Punjab)

Drainage Schemes
(III) Gaunchhi Drainage scheme
(iv) Nuh Drainage scheme
(v) Ujjina Outfall drainage scheme.
(vi) Dobetta Drainage scheme
(vii) New Sardhana Drainage 

scheme
(vm) Remodelling Nai Nallah 

(Delhi Division)
(ix) Remodelling Nai Nallah (Kar- 

nal Division)
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A statement giving the details of 
schemes Is hid on the Table. [See 

A fpariir iy , annexure No 19]
ic) The Schemes at SI Nos (1), (ui) 

tgd (vi) to (ix) have been, approved

Waterlogging In Punjab
2264. Shrt Bam Kriahan Gafte: Will 

the Minister at fcrigaltan aad Power 
be pleased to state.

(a) whether the results of the anti 
waterlogging schemes m Punjab pre­
pared in collaboration with exports 
flrom East Germany have been obtain­
ed,

(b) if so, the details thereof, and
(c) whether these methods will be 

a jfiiwt m other parts of the country’’
Hie Deputy Minister of Irrigation 

aad Power (Shri Hathi) (a) and (b) 
According to the information furnish 
ed by the Punjab Government, the 
Government of Punjab propose to 
undertake five pilot schemes in diffe­
rent tracts as an experimental meas 
«re The work on the first pilot 
scheme, i e., 'Constructing drams on 
the area bounded by Hissar Majoi 
and Petwar Distributary from Rajthal 
to Hansi’ is m progress The results 
would be studied after completion of 
the work

(c) Provided the results are satis­
factory, these methods may be con­
sidered for adoption in other areas too 
where similar conditions exist

yi Railway Users’ Consultative 
Committees

2265. Shri Ram Krishaa Gupta: Will 
the Minister of Railways be pleased 
to state

(a) nature and details of suggest* 
ions received at the meeting of Wes­
tern and Northern Railways Con­
sultative Committees held at New 
Delhi on the 9th May, 1959, and

(b) nature of action taken to im­
plement them7

The Deputy WHMtt «  Railways 
(Shri Shahnawas Khaa): (a) and (b). 
The discussions at these meetings were 
of an informal character aad no 
minutes were) recorded General 
Managers had taken brief notes and 
have been directed to take whatever 
action may be feasible oo the various 
suggestions made Attention is also 
invited to the statement made by the 
Minister for Railways on this subject 
In the Lok Sabha, on 4th August, 
19S9

Horticultural Development la Paafsh
2266 Shri Ajtt Singh SarhaA: Will 

the Minister of Food aad Agriculture
be pleased to state

(a) the total amount of funds allot­
ted by the Central Government for 
Horticultural Development to Punjab 
for the year 1959-60, and

(b) the schemes sanctioned dunng 
the year*

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa)' (a) A sum 
of Rs 10,88,633 has been provided by 
the Punjab Government during 1959- 
GO for fruit development This includes 
a sum of Rs 9,00,000 for long-term 
loans for planting new orchards

(b) The scheme^for the development 
of fruit production, which has been in 
operation since 1957, will be continu­
ed during 1959-60

Lake Depot Godown, Calcutta
2267 Shri Sadhan Gupta: Will the 

Minister of Food and Agriculture be
pleased to state

(a) whether it is a fact that about 
17,500 maunds of wheat in the Lake 
Depot Central Godown at Calcutta 
has become unfit for human con sump 
tion,

(b) whether it is also a fact that 
the Regional Asstt Sales Director has 
communicated approval of a proposal 
to send the said wheat to different 
flour mills to be crushed and mixed 
with flour,

(c) if so, the reason therefor,
(d) whether the despatching of the 

said wheat to six flour mills com-
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meaeed on and tram th» 8th 'June, 
1959; and

(e) if so, the amount despatched 
since then? ■

A t  Deputy Mftntetw of f M  nd  
Agriculture (Shri A. M. B i— m): (a)
No, Sir.

4b) to (e) Do not *n*e

Booking Offices
2ZM Shri Bibhntt Mishra: WiU the 

Minister of Railways be pleased to 
state*

(a) the number of privately manag­
ed booking offices in each of the zonal 
Railways,

(b) the rate of commission given to 
them on each Railway,

l
(c) what are the costs of mainten­

ance on the departmentally managed 
booking offices and on privately 
managed booking offices, and

(d) whether Government propose to 
raise the rate of commission in the 
case of privately managed booking 
offices*

The Deputy Minister of Railawys 
(Shri Shahnawas Khan): (a) to (d) 
A statement giving the requisite in­
formation is laid on the Table [See 
Appendix IV, annexure No 16]
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Economy on Railways

2271. Shri Dauanl: Will the Minis­
ter of Railways be pleased to state

(a) whether as a result of a recent 
directive from the Prime Minister for
10 per cent saving in the execution 
of projects, the Railway Ministry have



adopted certain measures so as to 
achieve the desired saving, and

(b) if so, the details thereof’
The Deputy Minister of Railways 

(Shri Shahaawu Khan): (a) There 
was no specific directive from the 
Prime Minister for a 10 per cent sav­
ing in the execution of projects The 
Ministry of Railways, however, on 
their own, m considering the works 
programme for the year 1959-60, issu­
ed a directive to the Railways that 
attempts should be made to reduce 
the works expenditure dunng the year
1959-60, allowing for a 10 per cent 
reduction

(b) Based on the above directives 
and suggestions of the Railways, a 
substantial reduction of the order of 
Rs 25 crores was effected in the 
outlay proposed in the works pro­
gramme for 1959-60

Standing Expert Committee on Seeds
2272 Shri Shree Narayan Das: Will 

the Minister of Food and Agriculture 
be pleased to state

(a) whether Standing Expert Com­
mittee on Seeds has met during this 
year,

(b) if so, the subjects considered by 
it, and

(c) the decision taken thereon’
The Deputy Minister of Agriculture 

(Shri M. V Krishnappa). (a) Yes The 
Standing Expert Committee on Seeds 
met twice this year so far

(b) and (c) A statement containing 
the information is laid on the Table 
of the House [See Appendix IV, 
annexure No 17]

*t*tt wr fiwnf 
•ftr fiw*! ir? vV twr 
fa

(w) <TTFfr 5TRT-

f̂*57 Written Answers

% fan*
I , tftr

(w ) «rt 'pt wwr vr
ffsw  w *  % vtf sftrfa vfr f t
t ?

fiwnf ftq n  vnWt («ft
(* ) 3rmr

»w ft%  vs.? jffij imr i

«STfJ »̂Tft3R

fwnft %: ** o *mri

(w) i ftwre fverm

9TT9T ^ I

Telephone Connections

2274 Shri AJit Singh Sarhadi Will 
the Minister of Transport and Com­
munications be pleased to state

(a) the total number of applications 
still pending for telephone installat­
ions in Ludhiana and and Ferozepur 
District of Punjab and

(b) the reasons for the delay m 
giving the connections’

The Minister of Transport and Com­
munications (Dr P. Snbbarayan) (a)
Pending on the 30th June, 1959

Ferozepore District 159
Ludhiana District 746
(b) In Ludhiana District connect­

ions are pending only at Ludhiana and 
Jagraon where exchange capacity i» 
not available Action to expand these 
exchanges is under way but it will 
be some time before all the applicants 
can be provided with telephone con­
nections

In Ferocsepur District the telephone 
connections have been given mostly

Written Answers 665*SSPTEMBER 7, 1959
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upto 1957 The balance of the appli­
cations can be dealt with only after 
the existing capacity is increased

Tongabhadra High Level Canal 
Schema

2X75. Shri Rami Reddy: Will the 
Minister at Irrigation and Power be 
pleased to state

(a) whether the Central Govern­
ment have received representations 
that the Pulivendla Taluk may be in­
cluded m the Tungabhadra High Level 
Canal Schemes,

(b) whether the Government have 
been requested by the public of 
Cuddapah District thfet the full scheme* 
of Tungabhadra High Level Canal 
benefiting Anantapur and Cuddapah 
Districts including Pulivendla Taluk 
m Andhra Pradesh should be sanction 
ed and completed during the Third 
Plan Period and

(c) if so the decisions taken by the 
Central Government’

The Deputy Minister of Irrigation 
and Power (Shri Hathi)* (a) and (b)
I Pulivendla Taluk —The Tunga- 
bhadra High Level Canal Scheme, as 
originally drawn up by the Govern­
ments of Mysore and Andhra Pradesh 
in 1954 was to irrigate an ayacut 
area of about 3 8 lakh acres In 1956 
the revised estimates were proposed 
to include works like the Pulivendla 
Canal Chitravati anicut, Papani re­
gulator and canal which were intend­
ed to utilise the water of Pennar 
river The revised estimates were 
discussed by the Central Water and 
Power Commission with the Chief 
l&igineer, Tungabhadra Board and 
Executive Engineer (Designs) 
Andhra Pradesh It was agreed m 
discussions to exclude the ayacut to 
be benefited by the supply available 
from the Pennar Catchment, as the 
Pennar Valley is quite distinct from 
the Tungabhadra Valley The Puli­
vendla canal, the Chitravati anicut, 
the Papagni regulator and canal were 
omitted from the scheme It was 
suggested that the Andhra Pradesh

Government could take up these 
works as a separate scheme The 
formal approval of the two State 
Governments to the final revised esti­
mates, excluding the above works, 
was obtained The representations for 
the inclusion of the Pulivendla Taluk 
in the High Level Canal System were 
forwarded to the Government of 
Andhra Pradesh for disposal

II Representations from the public 
of Cuddapah Distt—The land in the 
Cuddapah District is to be irrigated 
by the Cuddapah North and Cuddapah 
South Canals which have been in­
cluded in Stage II It may be men­
tioned that the entire Tungabhadra 
High Level Canal Scheme costing 
Rs 219 crores has been technically 
accepted but the execution has to be 
done in two stages Stage I of the 
scheme costing Rs 13 crores to irri­
gate about 1,87,000 acres, has been 
sanctioned for execution The inten­
tion is that Stage II should be taken 
up on completion of Stage I and sanc­
tion will be conveyed at the appro 
pnate time

Co-operative Societies ia Manipur
2276. Shri L Achaw Singh Will 

the Minister of Community Develop­
ment and Co-operation be plea*ed to
state

(a) whether any loan has been 
sanctioned recently by the Reserve 
Bank of India to the Manipur Admin­
istration to meet the credit needs of 
the co-operative societies m the 
Territory and

(b) if so, the amount thereof7

The Deputy Minister of Community 
Development and Co-operation (Shri
B. S. Mnrthy)* (a) and (b) No, Sir 
A loan of Rs 4 lakhs has, however, 
been sanctioned by the Reserve Bank 
of India to the Manipur State Co­
operative Bank Limited, Imphal to 
meet the credit needs of Co-operative 
Societies for financing seasonal agri­
cultural operations and marketing of 
crops
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Qitrten tar Nh m  at liaphai 
ttsapttal

Itn . Shri L. Achaw Singh: Will the 
Minister of Health be pleased to state;

(s) whether the question of provid­
ing residential quarters for nurses of 
the Imphal Hospital has been taken up 
by the Manipur Administration;

(b) whether it is a fact that several 
of them have to live in one room and 
efficiency and health of the nurses 
have suffered due to non-provision of 
quarters; and

(c) if so, the steps taken by the 
Administration in the matter9

The MlsJetor of Health (Shri Kar-
mazfcar): (a) It is not possible to pro­
vide a residential quarters to every 
nurse in the present stage of develop­
ment of Manipur. They are, however 
being paid House rent allowance ® 
Rs. 20 p.m. The Matron and Sister? 
whose services may be rpquired dur­
ing an emergency have been provided 
residential accommodation in the com­
pound of the Civil Hospital;

(b) No.
(c) Nurses will be accommodated m 

the Nurses Home which will b» built 
along with the New Hospital in Mani­
pur.

Anti-Corruption Department of 
Eastern Railway

8878. Shri Mohammed Elias: Will
the Minister of Railways be p’eased 
to state:

(a) whether it is a fact that the re­
commendation of the Anti-corruption 
Department of Eastern Railway m 
respect of Juhi, Feroxabad, Kanpur, 
Kaurara, Teghra, Pili Bangan and 
Uchana against the Goods Accountant 
and Assistant Commercial Superin*' 
tendent have not been implemented; 
and

(b) if so, the reasons therefor?
Hu Deputy M ilte r  of Railways 

(Blurt Bhahaswas Khaa): (a) Appro­
priate action was initiated on the re­

port and recomendatiops of the Vigil­
ance Department in respect of the 
individual cases pertaining ta Invoices 
ex. Juhi, Feroxabad, Kanpur and 
Kaurara. The oases pertaining to the 
Invoices ex. Taps, Pilibagasi and 
Uchana do not appear in the list of 
cases reported by the Vigilance De­
partment.

(b) Question does not arise.

Reeraittsent of Apprentice Mechanics
2219. Shri Mohammed Ellas: Will

the Minister of Railways be p'eased 
to state:

(a) whether it is a fact that the 
Railway Service Commission advertis­
ed in March, 1989 for the lecruitmenf 
of Apprentice Mechanics 'v'r South 
Eastern Railway and Eastern Rail­
way;

(b) if so, the number of applications 
received for each Railway; and

(c) whether the selection has been 
made?

The Deputy Minister of Railway 
(Shri Shahnawas Khan): (a) Yes.

(b) Railway Numbe*
Eastern. 2,005
South Eastern. 29$

(c) Yes.
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Indian Airlines Corpomtion
£281 Star! Assar. Will the Minister 

of Transport and Cotnntaniratiofui be
pleased to refer to the repiv given to 
Starred Question No 4C6 on the 19th 
February, 1959 and state the action 
taken on the recommendations made 
by the Committee appointed to exam­
ine the cost structure of the Indian 
Airlines Corporation?

The Deputy Minister of Civil 
Aviation (Shri Ahmed Mohiuddin)
The recommendations made to the 
Cost Structure Committee are under 
examination of the Indian Airlines 
Corporation

Punishment Awarded to Railway 
Employees

2282 Shn Subimaa Ghose Will the 
Minister of Railways be pleased to 
state

(<0 the numbei of employees 
punished for various offences includ­
ing sleeping while on duty either by 
stoppage of increment or by fine on 
the Eastern Railway during 1958 and 
1959 (upto 31st\ July), Division-wise 
and Class-wise, and

(b) the amount of money collected 
by way of (i) fines and (u) stoppage 
of increments, Class-wise, during the 
same period7

Ike Depaty Minister «f Railways 
(Shrt Shahnawai Khan): (a) and (b) 
The Information is being collected and 
will be laid on the Table of the Sabha
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Co-operative Movement unoaf tie 
Poultry Kmpmi

2286 Shri V. P. Nayar: Will the
Minister of Food and Agriculture be
pleased to state

(a) whether there are any Central 
Government schemes to encourage the 
Co-operative movement among the 
poultry keepers,

(b) the number of euch Co-operative 
Societies, and

(c) the annual Central Government 
financial aid given, if any’

The Deputy Minister of Agriculture 
(Shri M. V Krishnappa): (a) There
is no specific Central Government 
scheme Under the all-India policy, 
co-operatives of poultry breeders and 
others have, however been formed m 
the States

(b) Information is not available
(c) Does not arise

Duck Breeding
2287 Shri V. P. Nayar: Will the 

Minister of Food and Agriculture be 
pleased to state

(a) what are the important breeds 
of egg-laying and fattening ducks in 
India at present, and

(b) how far the Muscovy, Anbisbury 
and Peking Ducks have been made 
popular in India’

The Deputy Minister of Agriculture 
(Shri M. V Krishnappa): (a) The
three indigenous egg-laying breeds 
are

‘Indian Runner’, 'White Breasted 
Nageswari’ and ‘Sylhet Mete*. There 
are no indigenous breeds of fattening 
ducks

(b) Muscovy, Aylesbury Cttd P«kin 
which are fattening breeds of docks
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are of foreign origin and are not 
popular in India beoause there is not 
much demand for duck meat.

Poultry

2288. Shri V. P. Nayar: Will the 
Minister of Pood and Agrleultnre be 
pleased to state:

(a) whether any systematic work 
based on a programme is being carried 
out for evolving birds of Hybrid 
vigour to improve Indian Poultry; and

(b) if so, the results achieved so 
far?

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) Yes. A 
scheme for evolving hybrids by cross­
ing White Leghorn and Rhode Island 
Red breeds is in progress at the Agri­
cultural Institute, Naim, Allahabad.

Another schemc on formation of 
hybrids from early tested inbred lines 
of White Leghorn birds will start 
functioning shortly at the same Insti­
tute.

Work on improving the breed by 
crossing has also been done at the 
Indian Veterinary Research Institute, 
Izatnagar.

(b) It is too early to give the re­
sults achieved under the scheme now 
functioning at Allahabad.

The hybrids evolved through cross­
ing of;

(i) White Leghorn and Australop;
(ii) White Leghorn and Barred 

Plymouth Rock;
(m) White Leghorn and Rhode 

Island Red; and
(iv) Rhode Island Red and White 

Leghorn breeds were found to 
be superior in respect of egg 
production, rapid growth and 
haicbability under (he work 

. .done at the Indian Vetermary 
Research Institute.

Rise in Price of Sugar {a I — m
-,nnt> f  Shri p. C. Boroeah:
*SBV‘ I'Shrimatt Maflda Ahmeds
Will the Minister of Food and Agrl* 

culture be pleased to state:
(a) whether it is a fact that high 

prices of sugar still dominate the 
markets of Assam;

(b) whether it is also a fact that 
malpractice is going on In the 
movement of sugar on a large soale;

(c) whether it is also a fact that a 
large quantity of sugar was attempted 
to be exported from Calcutta to 
Assam by the steamer route; and

(d) if so, the steps taken by Gov­
ernment in this regard?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a)
The maximum retail price of sugar at 
Gauhati (Assam) is reported to be 
Rs. 1 '25 per seer as against Rs. l'OS 
per seer at approved retail shops

(b) The Assam Government reports 
that it is not aware of any malprac­
tice in the movement of sugar.

(c) Immediately after the issue of 
the Sugar (Movement Control) Order, 
1959 prohibiting mter-State movement 
of sugar some merchants tried to send 
some sugar from West Bengal to 
Assam by the river route but they 
were prevented from doing so by the 
West Bengal Government

(d) The su"ar was seized and legal 
proceedings have been started against 
the offenders.

*0  ht°  wrvqm  : WT
JT*rt JI? 5TTR f*TT f a  .

(^ ) TOT ^  t  fa

*rPTP*r &K % sfrryc t  fw r  #  
jrrarc % *r*nr *r fosr# % +Hui
WTTT

217 (Ai j LSD.—4.
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M/fc. B M  *  Oh
/flin t L. AchMr Slash:
^Shrl Anthony PUlal:

Will the Minister of B illw in be 
pleased to state

(a) wtasther any aasuranaes wen
obtained from M/s Bird 4c Co., when 
transferring to them the contract for 
handling of goods aad parcels at 
Howrah station, in the matter of em­
ploying those who wen working under 
the fonner contractor and m the 
matter of payment of fair wages;

(b) rf so, what were the clauses 
stipulated m the tender form and in 
the contract to safeguard the interests 
of the workers,

(c) whether M/s Bird & Co, are 
paying the workers the wages pres­
cribed by the Industrial Tribunal for 
the workers employed by the former 
contractor,

(d) how many of the workers of 
the former contractor have been em­
ployed by M/s. Bird & Co, and how 
many have been refused employment,

(e) whether there has been any 
violation of the conditions in the 
tender form and In the contract m the 
matter of labour employed, and

(f) what action has the Govern­
ment taken*

The Depaty Minister of Railways 
(Shri Sbakaawas Khan): (a) and (b)
The following are extracts of the rele­
vant clauses in the tender form and 
the agreement executed by M|s. Bird 
tt Co in respect of goods handling and 
the tender form in respect of parcels 
handling, at Howrah

(i) "I/We also agree to absorb as 
many as possible at the staff 
aad workers at present em­
ployed at the aforesaid station 
under the existing contractors, 
in the event at my/our 
tender being eaosptad” .

(if) "The contractor «MQ pay not 
less than «l» Mr m u  to th*
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( b )  w h a t  w a s  th e  p r o c u r e m e n t
price;

labourers engaged by him cm 
the work; the fair wage being 
the wage including the allow­
ances notified at the time of 
inviting tenders for the work 
and where not notified the 
wages paid for similar work 
in the neighbourhood. The 
labour wages and allowances 
shall also not be less than 
those prescribed by any Pro­
vincial Law or by a Tribunal 
Award under the Industrial 
Dispute Act, 1947 etc. if ap­
plicable to contract labour
engaged on railways in the
locality in which the labour 
works”

Apart from these clauses no separate 
assurance was obtained

(c), (e) and (f). Complaints have
been received that Messrs Bird &
Co. are not paying to their labourers 
wages as per the award of the Indus, 
trial Tribunal. This complaint and 
whether any other provision of the 
contract have been violated are under 
examination by the Hailway Adminis­
tration, in consultation with Labour 
Department of the Government of 
West Bengal

(d) No records are available with 
the Railway Administration regarding 
the persons employed by the previous 
contractors. It is, however, under­
stood from M/s Bird & Co. that they 
have employed 350 labourers for 
goods handling and 300 for parcels 
handling work at Howrah and that all 
these labourers were employees of the 
outgoing contractors

The number of workers of the 
former contractors who have been re­
fused employment is not known.

Procurement of Bice From Punjab
8*91. Shri Chanda*: Will the Minis­

ter of Food and Agriculture be pleas­
ed to state:

(a) the quantity of fine rice pro­
cured from Punjab in the years 1957- 
56 and *955-59;

(c) how much of the procured fine 
rice from the Punjab has been sold 
so far;

(d) where the nee has been sold; 
and

(e) at what price it has been sold?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a)
The quantity of fine rice procured in 
Punjab during the year 1957-58 was 
about 26,000 tons and that procured 
during the year 1958-59 so far is about 
21,500 tons

(b) The prices at which the differ­
ent varieties of fine rice were procur­
ed are given below:

Variety Price per
mannd 
(bagged)

R*.

Basmati (raw; 25 00

Sela Uasmati 23.7;

Hansra; and Parmai

(a) Raw 22 i j

(b) Boiled 20 50

Note.- 1 he prices met tioned above are 
subject to cuts, were applicable, on ground* 
of quality

(c) and (d) Generally all fine rice 
of the boiled variety procured in 
Punjab is despatched to Central Re­
serve Depots m Calcutta and all fine 
rice of the raw variety procured in 
that State is despatched to Central 
Reserve Depots in Bombay. It is 
issued along with fine rice received In 
those Depots from other sources. It 
is, therefore, difficult to say how much 
of the fine rice procured in Punjab and 
sent to Calcutta and Bombay, has 
actually been sold sp far

(e) The prices at which the differ­
ent varieties of fine rice procured
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during the years under report in 
Punjab are issued from Central Re. 
serve Depots, are indicated below:

Variety Issue price 
per maund 
(bagged)

Basmati (Raw)

Rs.

• 1

Sela Basmati
J  30-00

Hamraj and Parmal 25-00

Electrification of Railway Stations
22M. Shri Kalika Stash; Will the 

Minister of Railways be pleased to 
state:

(a) whether there is any definite 
programme of electrification of Rail­
way Stations on the Shahganj-Mau 
Section of North Eastern Railway;

(b) if so, the details thereof;

(c) which stations on the section 
have been electrified and which are 
to be electrified in future and when; 
and

(d) what improvements have been 
effected up-to-date in the reconstruc­
tion of Azamgarh Railway Station, 
godown, platform and approach road 
and what other passenger amenities 
have been provided so far there?

Hie Deputy Minister of Railways 
(Shri Shahnawa* Khan): (a) to (c). 
On Shahganj-Mau Junction Section of 
the North-Eastern Railway, Stations 
Mau Junction, Azamgarh, Khorasan 
Road and Rani-ki-Sarai have already 
been electrified. It is programmed to 
electrify Stations Mohammdabad 
Gohna, Didarganj, Saraimir, Phariha 
and Shahganj during 1959-60.

(d) The following amenities have 
already been provided at Azamgarh 
station;

Platform with coal-tarred surface.

Approach road to station & goods 
shod.

Goods shed.
Parcel godown.
A shed for III class passengers.
A booking office with two booking 

windows for III Class passen­
gers.

Separate booking window for 
Upper Class Passengers.

A vendor's stall.
Benches on platform and in III 

class waiting hall.
Upper class waiting room for 

gents.
Upper class waiting room for 

ladies.
4 seated latrines and 2 seated 

urinals.
A w a ter cage.

4 taps on platform.
10 Nos. paker & bargad trees.
2 Bathing cubicals.
E lectric lights.

T he follow ing additional w orks are 
in progress:

Covering over the platform.
Extension of parcel godown.
Provision of a godown for smalls 

traffic.
Extension of goods shed with pro­

vision of a strong room
Installation of electrical pumping 

sets.
Poultry Development Scheme In U.P.

2295. Shri Kalika Singh: Will the 
Minister of Food and Agriculture be 
pleased to state to what extent the 
U.P. State has progressed In the im­
plementation of the All India Poultry 
Development Scheme and how many 
centres for extension and development 
of poultry have been opened so far 
in the State with their locations and 
the sizes of the centres?

The Deputy Minister of Agriculture 
(Shri M. V. Krlshnappa): Against the
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target of 25 Poultry Extension-cum- 
Development Centres, 21 Centres have 
been established m UP so far, at the 
following places

1. Bhojipura (Bareilly)
2 Kant (Shahjahanpur)
3 Chail (Allahabad)
4. Kalyanpur (Kanpur)
5 Varanasi
6 Robertsganj (Mirzapur)
7. Masauli (Barabanki)
8 Bichpuri (Agra)
9 Agriculture Farm (Gorakhpur)

10 Asafpur (Budaun)
11 Machhra (Meerut)
12 Mohsinbagh (Mampun)
13 Shahabad (Hardfti)
14 Saflpur (Unnao)
15 Kaimganj (Farraukhabad)
16 Rampur Mamharan (Saharan-

pur)
17. Afzalgarh (Kadrabad) (Bijnore)
18 Hawalbagh (Almora)
19 Regional Training Institute,

Ghazipur
20 Saidnagar (Rampur)
21 Kaiserganj (Bahraich)

Each centre will maintain a flock 
of 100 birds for demonstrating modern 
methods of poultry keeping to the 
farmers and also for sale of 1000 
hatching eggs annually in each block 
In addition, each centre will distribute 
300 breeding birds for use as founda­
tion stock in the villages in each 
block

Railway Land at Rayagada
2296. Shri Sanganna: Will the Minis­

ter of Railway* be pleased to state:
(a) what is the area of waste land 

vested in the Railway administration 
lying unused for a number of years 
at the Rayagada Railway Station on 
the Waltair-Raipur line of the South 
Eastern Railway;

(b) whether it is proposed to make 
any use of this area; and

(c) if so, how and when?

The Deputy Minister of Railways 
(Shri S V. Ramaswamy): (a) 100
acres approximately

(b) and (c) Consequent on the
construction of Satnbalpur-Titilagsrh 
link and the development of the
Dandakaranya area, Rayagada will 
assume importance as a rail-head in 
the near future The vacant area will, 
therefore, be required for buildung 
additional staff quarters and yard re­
modelling

3  faff

flVTR iff 3RTW fTTT
fa

(*>) jpor seftr # qgy pft 
ffWfcWt STTT 3TR TO5T

facFft f«T5ft % f«W fairft*T
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(^ ) w  ^
fafjft fa'T t  , *\x

$ faenft ft  arrant ’

w fd fiw  rwhi w i  
( *  V  * )  (v )  * 

( «rw«r

srW'ft I

Nangal-Delhi Air SenrlM

f  Sljri Ram Krishan Gupta: 
8288 \  Shri Daljit Singh:

Will the Mmister of Transport and 
Communications be pleased to state*

(a) whether there is any proposal
to start an air service between Nangal 
and Delhi; and *

(b) if so, by what time the service 
will be started?
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The Deputy Minister Of Civil Avia­
tion (Shri Mohiaddin): (a) and
(b). There is no aerodrome at 
Nangal at present nor is there any 
proposal to operate a Scheduled Air 
Service between Delhi and Nangal 
M/s. Aviation Service, New Delhi, 
who hold a non-scheduled permit for 
joy rides only, however requested for 
permission to operate charter flights 
between Delhi end Nangal with light 
type of alr-craft. They also proposed 
to construct a landing ground at 
Nangal at their own cost It has been 
decided to issue a non-scheduled per­
mit to the Company to enable them to 
undertake the proposed flights with 
light type of aircraft not exceeding 
5700 kgs.

P .  ft T Committees and Boards for 
Orissa

2299. Shri B C. Mallick: Will the 
Minister of Transport and Communi­
cations be pleased to state:

(a) whether it is a fact that some 
Committees and Advisory Boards 
have been formed by the Posts and 
Telegraphs Department in Orissa 
State during the current year,

(b) whether any Members of Par­
liament or State Assembly have been 
nominated on them; and

(c) if so, the political party to which 
they belong?

The Minister of Transport and Com­
munications (Dr. P. Subbarayan): (a)
No Committe or Advisory Board has 
been formed by the P. & T. Depart­
ment in Orissa State during the cur­
rent year but the following Advisory 
Committees formed in the years 1948 
and 1949 respectively are still func­
tioning in that State:

1 Telephone Advisory Committee
2 Begional P. & T. Advisory

Committee

(b) and (c). The Information is 
given below:
TtUffum AJfisorp Commftui
Member of Parliament i P.S.P.
M .L A . x Congress

Regional P. & T Adtnsory 
Cammntt*.

Member of Parliament 2 Congress
MLA i Congress

Bridges on Rivers in Oriaer

2300 Shri B. C. Mallick: Will the 
Minister of Transport and Commani- 
catlons be pleased to refer to the reply 
given to part (b) of the Unstarred 
Question No 454 on 27th November,
1958 regarding bridges in Orissa and 
state *

(a) the progress achieved in regard 
to each bridge project so far; and

(b) whether all these projects will 
be completed before the end of the 
Second Five Year Plan period7

The Minister of State in the Minis, 
try of Transport and Communications 
(Shri Raj Bahadur): (a) A statement 
is laid on the Table [See Appendix 
[V, annexure No 18 ]

(b) No, Sir

U.N. Evaluation Mission on 
Commodity Development

2301. Shrimati Manjula Deri: Will 
the Minister of Community Develop­
ment and Co-operation be pleased to 
state*

(a) whether the UN Evaluation 
Mission on Community Development 
have visited all the States except 
Assam and Jammu and Kashmir; and

(b) the rfeason for excluding Assam 
in their three months tour?

The Deputy Minister of Community 
Development and Ce-operstie& (Shri 
B S Marthy): (a) Yes, Sir.

(b) Assam was originally included 
in their inttnerary, but hstd to 1m 
dropped, owing to laek of time.
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C m !  at S n c a r « « u a  O a l t t w H w

8V». Atari Bril toddy: Will the 
Minister of food rod Agricatton be 
plaased to state the work so far done 
in assessing the coat of cultivation of 
sugar-cane m various States9

The Deputy Hintstw of Agftanltw* 
(Shri M. V. Krishnapp»): A schema 
for assessing the cost of cultivation of 
sugarcane was sanctioned in 1984 
Initially this scheme was intended to 
cover the States of U P , Bihar, 
Punjab, Bombay and Andhra Pradesh 
but it has since been extended to the 
States of Mysore and Rajasthan from 
MUKMSO The data tor three crop 
seasons is considered to be essential 
to arrive at any reliable conclusion

2 Survey in the States of UP, 
Punjab, Bihar, Bombay and Andhra 
Pradesh for the three crop seasons has 
already been completed The report 
for the first crop season in respect of 
U P and Bihar has been compiled and 
considered by the Indian Central 
Sugarcane Committee in December, 
19S7 The reports in respect of UP 
and Bihar for the second season and 
of Andhra Pradesh for first and 
second seasons are ready and will be 
considered shortly

3 The data relating to third crop 
season in respect of U P, Bihar 
Andhra Pradesh and for the three 
crop seasons for Bombay and Punjab 
is being processed and reports there­
on would become available shortly 
The survey in the States of Mysore 
and Bajasthan will start from crop 
season 1959-60

Protection of Railway Track between 
Surahnanpar and Reeti Stations

2304. Shri Radha Mohan Singh: Will 
the Minister of Railways be pleased 
to refer to the reply given to Unstar, 
red Question No Sill on the 15th 
April, 1959 and state the further steps 
taken by Railways to safeguard the 
Railway track between Suraimanpur 
and Reoti Stations this year?

Hu Dcpaty Minister of Ballways 
(Shri I  T Raauawaay): 19m  «*aps
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taken to safeguard the railway tr*ck 
between Suraimanpur and Reotl
stations are indicated below

(i) The track has been laid on a 
retired alignment as a tem­
porary measure

<ii) Three additional spurs have 
been constructed and four 
existing spurs repaired It is
expected that these spurs
would prevent further dete­
rioration of the river bank 
conditions

(ill) Model tests are also being
conducted by the Director, 
Central Water & Power Re­
search Station, Poona in order 
to suggest permanent mea­
sures to be adopted for halt­
ing further erosion of the 

river banks The results of 
these tests are awaited

Telegraph Facilities in Punjab
2305. Shri Daljit Singh: Will the 

Minister of Transport and Communi­
cations be pleased to state the names 
of places where telegraph facilities 
are proposed to be provided in Punjab 
during 1059-60’

The Minister of Transport and 
Communications (Dr. P. Subbarayan): 
Provision of telegraph facilities at 
the following places in Punjab State 
has been sanctioned These works 
are under progress during 1959-60 

Districts

1 Verka Amritsar
2 Kokri Kalan Fcrozepore

3. Amb Hoshiarpur
4 Bahadurgarh Patiala

5 Bassian Ludhiara
6. Tanda Hoshiarpur
7 Ausndh Kamal
8 Jadia Jullundur

i Bhargratoo Kargi*
10 Kiratpur Hoshiarpur
u . Rati* Hissar
12 Rama Hissar
13. Bhuna Hissar

' 4- Dads Sibs K argia

IMSC.O. Conference

2V>6. Shri Aasar: Will the Minister 
of Transport and Communications be
pleased to state

(a) whether it is a fact that there 
was a Conference of the Inter-Govern­
mental Maritime Consultative Organi­
sation (IMSCO) in London on the 8t& 
July, 1959,

(b) whether India took part in that 
Conference, and

(c) if so, the details thereof*

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) to (c) It la
understood that a meeting of the 
Council of the Inter-Governmental 
Maritime Consultative Organisation 
was held in London from the 6th to 
the 8th July, 1959, at which plans re. 
lating to furthei activities of the 
IM C O were discussed India did 
not take part in the meeting

Import of Fertilizers
2307 /  Shri Rami Reddy:
* I  Shri Chandak*

Will the Minister of Food and Agri­
culture be pleased to state

(a) the quantities of various ferti­
lizers imported during the years 1958- 
56 to 1958-59 year-wise,

(b) the price at which they were 
imported, and

(c) the quantity of fertilizers (high- 
analysis and low-analysis, separately) 
proposed to be imported dunng 1959- 
60 and the price thereof*

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): (a) and
(b) A statement is laid on the Table. 
[See Appendix IV, annexure No. 19 ]

(c) A statement is laid on the 
Table [See Appendix IV, annexure 
No 19]
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Forest Industries
3908. Shri Hem Ra}: Will the

Minister of Food and Agriculture be 
pleased to refer to the reply given to 
Starred Question No. 413 on the 1st 
December, 1958 and state-

(a) whether the Report of the 
Finnish Experts on forest industries 
in Beas area has since been received; 
and

(b) if so, whether a copy of it will 
be laid on the Table of the House?

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) Yes, 
Sir.

(b) Printed copies of the Report are 
awaited from the Government of 
Finland and will be laid on the Table 
of the Sabha as soon as they are 
received

Accident at Lachlpur Cabin
2310. Shri Subiman Ghose: Will 

the Minister ot Railways be pleased 
to state:

(a) whether it is a fact that Lachl­
pur Cabin, Asansol Division of the 
Eastern Railway was opened on the 
3rd July, 1959 and ah accident occur­
red there on the 10th July, 1959 when 
the cabin staff were working in pre­
sence of Assistant Operating Superin­
tendent (General), Assistant Engineer, 
Maintenance Inspector, Superintendent 
and Maintenance Inspector Block;

(b) whether the aocident occurred 
due to the faulty working rules;

(c) if so, the action taken against 
the persons responsible for framing 
the rules;

(d) if not, the reasons for the said 
accident;

(e) whether the report of enquiry 
will be laid on the Table; and

(f) whether action has been taken 
against any employees in this connec­
tion?

The Depaty Minister of Railways 
(Shri S. V. Ramaswamy): (a) Yes,

but the Assistant Engineer and Main­
tenance Inspector Block were not 
present in the Cabin at the time of 
the accident nor any of the officers 
actually present were directing the 
working of the Cabin staff.

(b) No
(c) Does not arise.
(d) Driver losing control of the 

train

<e) No.

(f) The question of taking suitable 
disciplinary action against the stall 
held responsible is being considered 
by the Railway Administration.

Quarters for Workers of Integral 
Coach Factory, Perambmr

2311. Shri Tangamani: Will the 
Minister of Railways be pleased to 
lefer to the reply given to Unstarred 
Question No. 3585 on the 28th April. 
1959 and state:

(a) whether the proposed construc­
tion of the staff quarters for the 
workers of Integral Coach Factory, 
Perambur has since been completed: 
and

(b) what steps Government pro­
pose to take for housing the other 
5,000 and odd employees of the 
Factory?

The Depaty Minister of Railway! 
(Shri Shahnawas Khan): (a) Con­
struction of about 150 quarters is 
nearing completion and these are 
expected to be ready for occupation 
by early next year.

(b) Government’s policy is to pro­
vide accommodation to a programme, 
biased in favour of essential staff 
which m the case of the Integral 
Coach Factory, is 10 per cent of the 
total staff. The question of providing 
accommodation to non-essential staff 
will be given due consideration as and 
when funds are available.
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Gpgradlng of fHgiwUn

f  Shri S. M. Bwnwjoa:
\ Shri SarjB Pindwy:

Will the Minister ot Railways be 
pleased to state:

(a) whether it is a fact that the 
upgrading of Signallers in N.E. Rail­
way has not yet been finalised;

(b) if so, the reasons therefor; end
(c) the time by which the upgrad­

ing is likely to be completed?
The Depaty Minister of Railways 

(Shri Shahnawas Khan): (a) to (c). 
Upgrading has been finalised except in 
respect of 16 posts. Delay was due 
to preparation of separate seniority 
lists for Telegraph and Traffic Signal­
lers. The lists have since been pre­
pared end the upgrading will be 
completed shortly.

Delhi Town Planning Organisation
*313. Shri P. O. Deb: Will the

Minister of Health be pleased to state:
(a) whether the survey undertaken 

by the Delhi Town Planning Organi­
sation in Delhi has been completed; 
and

(b) if so, what are its findings?
The Minister of Health (Shri 

Karmarkar): (a) and (b). A state­
ment is laid on the Table. [See 
Appendix IV, annexure No. 20.]

Movement ot Foortgralm fram Panjab
2314. Shri Daljit Singh: Will the

Minister of Railways be pleased to 
state:

(a) the total quantity at foodgrains 
moved out of Punjab during 1988-59, 
and the quantity of foodgrains brought 
to Punjab during the same period;

(b) what freight charges were 
earned by Railway on these move­
ments of foodgrains; and

(e) (he number of wagons boofced 
up fier sueh movement?

The Dfptff Htnfcrfior at Railways 
(Shri Shahnawas Khan): (a) During 
the year 195B40 80,109 BG and 10,986 
MG wagon loads Of foodgrains ware 
moved out of Punjab and nppncmi- 
mately 10,809 wagon loads in term of 
BG wagons (‘separate figure for BG 
and MG not being readily available) 
were brought to Punjab.

(b) The freight fibergse earned on 
these movements of foodgrains ass as 
follows:

From Punjab-~Rs. 1,56,16*670.
To Punjab—Rs. 38,23,919.

(c) Presumably this means the 
number of wagons utilised for thne 
movements. If so, the reply is already 
cowered in answer to part (a) of the 
question.
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QuUon-Eraakalam Line
2316. 8hrl Manly angadan: Will the 

Minister of Railways be pleased to 
state:

(a) whether any representations 
tern been ncaivnd from ttepeople of 
Cfaengannor mquestiug that tbe pre­
sent service road between FnrMgai 
Nos. 316 and 317 on the Qutton- 
antiMlam RaUway Une should fee




